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THE DEPUTY CHAIRMAN: I accept your
explanation, but the time of meeting is 2.30.
As such, some senior Minister should have
been present here. Mr. Pathak.

Motion of Thanks on

MOTION OF THANKS ON
DENT'S ADDRESS—continued.

PRESI-

SHri G. S. PATHAK (Uttar Pradesh) :
Madam Deputy Chairman, I rise to support the
Motion 'of Thanks and also join in the tributes,
rich tributes, paid to Dr. Rajendra Prasad, the
retiring President. He is the symbol of India's
greatness. He combines simplicity of life with
dignity of office. He combines scholarly habits
with high statesmanship. He represents the
ideal Indian life. All his actions are actuated
by a true spirit of service to the people. He has
built -up traditions which 1 am sure will be
followed for a long time to come and for ever.
I join in the wishes expressed by the hon.
Members who spoke before me and I wish and
pray that "he may live long and may have
many, many years of useful service to the
nation.

Madam, before I deal with one or two
aspects of the Address of the President, I might
be permitted to deal with one question which
emerges from the speech made by the hon.
Member who spoke before me. That question
is one of grave constitutional importance. The
hon. Member was certainly entitled to criticise
the Government. He has levelled scathing
criticism against the policies of the
Government. He was certainly en-tit'ed to do
so. But the question is whether he could
advocate separation *0i a territory of India,
whether he could advocate self-determination
or could call a group of people as a nation in
India. Madam, this is a question which is one
of grave constitutional importance. We are
here in Parliament, the highest Legislature in
this country. We are here after "having oath
on the Constitution.  All
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of us have taken an oath that we shall bear true
faith and allegiance to the Constitution. The
freedom of speech which is permitted to us
under article 105 of the Constitution is subject
to the provisions of the Constitution. The
question, therefore, is whether any hon.
Member of this House can, after having taken
oath on the Constitution, plead separation of
any territory on the basis of self-determination
or any other basis. Madam, our Constitution
does not permit any separation by any citizen
of India. It is not open to any citizen of India
to say that he wants to have a territory
separated from the Union. Even individual
States cannot ask for separation, much less
individual citizens or groups of citizens
residing in any territory. That is opposed to
the indissoluble character of our federal Con-
stitution. And when an hon. Member, after
having taken oath on the Constitution, wants
that unity to be disrupted” that raises a very
important question. We must remember that in
the very Preamble of bur Constitution the
unity of the nation is prominently mentioned.
If the matter had been raised in any other
federal country, we know what the answer
would have been. The example of a State,
Texas by name, is well known. Texas wanted
to separate from the federation of the United
States. The matter went to the Supreme Court
and the Supreme Court there decided that the
federal Constitution was indissoluble. It is not
open to any State to secede from the Union
and to say that it wants to form an independent
State. That was the case of Texas versus the
White.

SHRI P. N. SAPRU (Uttar Pradesh): In
Australia also, South Australia wanted to
secede.

SHRI G. S. PATHAK: There are other such
examples. I will not trouble you by citing
other examples. The matter is important. It is
much more important, because it is not a
State, but a group of citizens residing in a
particular territory who want to
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secede from the Union. If that were
permissible, it would have been open to any
group of citizens to claim secession. It would
have been 'open to any town to claim
secession. It should have been open to
residents of any street to claim secession. It
would have been open to any citizen to ask for
a small bit of territory. Could such a thing be
ever contemplated by our Constitution? It is
opposed to the very structure, framework,
intent and nature of our Constitution.
Madame, we must remember that even the
Prime Minister—I am mentioning the Prime
Minister because reference has been made to
the Prime Minister's speeches—is not
competent to permit any secession from the
Union of India.

Motion of Thanks on

SHri  AKBAR ALI KHAN (Andhra
Pradesh): I think not even the Parliament.

SHRI G. S. PATHAK: Not even the
Parliament, nobody. Now, the important
matter is whether a Member who has taken an
oath can in his speech plead something which
is opposed to the Constitution? I submit,
Madam Deputy Chairman, that a question may
arise later—we have given all the indulgence,
it is not indulgence, it is the privilege of a
Member who makes a maiden speech; we did
not interrupt; on this question a point of order
could have been raised at that stage—a
question may arise which the Chair may have
to decide whether it is open to any Member to
make such a speech in this House. I am not
making this observation in any spirit of anger
or Hostility. I am merely pointing out with
respect that this speech which the hon.
Member has made on this question was
unconstitutional and could not have been
made. He has spoken of self-determination.
Self-determination is an expression which has
been very often abused. You cann'ot talk of
self-determination as between the citizen of a
State and the State itself.

SHRI AKBAR ALI KHAN:  Where already a
constitution exist3. 204 R.S.—S5.
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SHRI G. S. PATHAK: The point of
importance is that when self-determination is
talked of, we forget that self-determination can
be talked of only when there is a foreign ruler,
not otherwise, the reason being that when a
Constituent Assembly sits to frame the
Constitution, all the people in the country who
are sovereign are present in the Constituent
Assembly through their representatives. When
the people themselves frame an indissoluble
union, is it open to any citizen or any person
or group of persons in the State to destroy the
unity or to act contrary to the Preamble in the
Constitution? Now, self-determination is a
term which has been wrongly used and cannot
be applied, nor can it be said that any group of
pe'ople constitute a nation within the Indian
nation —the word "nation" was also used by
the hon. Member. Therefore, I submit that the
hon. Member's speech was based, and I say
this with all respect, upon a gross
misappreciation of the Constitution and our
constitutional obligations. Our Constitution i
based upon common brotherhood. We are
parts of the same nation. We may have
different languages. The hon. Member
probably does n'ot know that in the North
steps are being taken to educate people in the
southern languages, and 1 hope that we
Members of this House, as representatives of
our constituencies, will consider ourselves as
Members whose duty it is to promote the unity
'of the nation, whose duty it is to advance all
the principles which form the bedrock of this
Constitution. The example of Berubari is not
any analogy at all. There it was a transaction
between us and another sovereign State. There
cannot be such a transaction between the State
and a citizen. Pakistan again is not an analogy.
At the time when Pakistan separated, we must
remember that Pakistan separated under a
British parliamentary statute.

AN HoN. MEMBER: With our agreement.

SHRI G. S. PATHAK: With bur agreement
and under a British parliamentary statute. At
the time when
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some people claimed separation, we were
under a foreign, rule. It was possible for some
to talk of self-determination then, not after the
Dominion came into existence, not after that.
Therefore, that also is no analogy.

SHRI P. N. SAPRU: Abraham Lincoln
fought Civil War to preserve the unity of the
United States.

SHRI G. S. PATHAK: When we read books
dealing with international history or with the
political history of big countries, we find that
ultimately the majority, almost all the people,
strove for the unity of nation, and it was this
striving, this continuous effort which gave
birth to big nations. If you want to have small
nations, even if it were possible under the
Constitution, it is not practicable in faet. In the
mid-twentieth century small independent
territories cannot exist.

SHRI GOPIKRISHNA VIJAIVARGIYA
(Madhya Pradesh): May I ask one question,
whether parties advocating it can be
recognised?

SHRI G. S. PATHAK: No. Parties are mere
groups of citizens. When one citizen cannot
advocate it, a group cannot. The law for one is
the law for many. The law depends upon the
nature and character of the claimant. If he is a
citizen, then by merely adding to the number
he cannot escape frOm the law.

Madam, I will deal only with one aspect of the
President's Address, and that is, our
membership of the Disarmament Committee
of eighteen nations. The President has said
that there has not been appreci-3 P.M. able
success in the deliberations at Geneva. Under
the present conditions, it is not surprising that
there should be no success. And surprising as
it may appear, ac-
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cording to recorded history the first
Disarmament Conference took place in the
year 546 B.C. At that conference,
representatives of fourteen Chinese States sat
to secure disarmament. That ended in failure.
Since then, thousands and thousands of words
have been spoken and Written against war and
in favour of disarmament. Disarmament
conferences have taken place; peace
conferences have taken place; Committees of
the General Assembly have sat year after year
always and uniformly without success. What
is the reason? As tim, passed, as science
progressed, technical knowledge grew; more-
and more dangerous weapons were made. The
question of disarmament became linked up
with many other questions. Increasingly, the
problem became complicated. New dangers
came into existence. It is a matter of common
occurrence today that one nation may have
peripheral and penetrative reconnaissance in
the air over the territory of another country.
That is a matter of common occurrence—
nuclear tests, research in nuclear bomb,
Sputniks and all the rest. Weapons of offence,
defence and anti-defence are in preparation.
Tests are being conducted under the sea, in the
atmosphere, above the atmosphere, and the
latest report is that it is considered necessary
by some State to put a 500 megaton* bomb in
a satellite with the view to see whether it is
possible to allow it to burst on the ground un-
derneath at any chosen place. This is the
present position. Now, for some time past, it
appears that considerable changes have come
over certain Governments and in their
attitudes. There was a time when knowledge
of science was common. The military was
merely applying knowledge which was
common knowledge in the production of their
weapons. Now, the emphasis has shifted, has
at least partially shifted, and is shifting from
the civil to the military. Political decisions are
being dominated by military influences. The
research and the con-
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struction of these diabolical weapons involve
huge expenditure and knowledge which was
common is secret now, is kept secret, within
the recesses of the military and the defence
ministries, if I may say so, of big countries.
This is the situation and the result is that]
whenever there might be a possibility of an
agreement, the military decision or the
military influence will dominate the political]
decision.

Now, Madam, we talk of local inspection,
control and so onand so forth. A day is
soon coming when local inspection might not
be necessary because there  is further pro-
gress in science and from the other territories
you can inspect what is being done in one
territory.  On the other hand, local inspection
will  be useless because these tests are going
to be conducted above the atmosphere.
All  this talk, therefore, would result in
nothing unless there is realisation that there
may be complete annihilation. =~ Now, all
this is being done in defiance of international
law; all this is being done in defiance of the
Charter which is talked of so often. It is
not complicated international law when
one says that it is not possible for one nation to
appropriate any part of the seato itself and
to conduct tests there to interfere with the
rights of navigation, the rights of fishing and
other rights belonging to other States, to
spread the effects of  the tests  far and wide,
sometimes thousands and thousands  off
miles away. Jurists tell them that it is
against international law; Jurists tell them that
even if you have an atomic test or a nuclear test
in your own territory, but its effects cross
over to other territories and affect the health
of other peoples, then you cannot conduct

tests even in your own territory. Such|
tests are against international law.
Scientists tell them that these tests are a
hazard to the health of the humanity.
There was a committee of scientists
appointed by the United Nations. This was
their una-
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nimous report. Now, they are all doing this
against international law, against the opinions
of the scientists; they are all doing this against
the spirit of the Charter because the chief aim
of the Charter is to prevent the scourge of
war. Did the Charter contemplate that you can
go on creating war psychology, you can go on
preparing for war and that should be the
method of preventing the scourge of war?

Now, Madam, appeals have been made
to these two big nations. An appeal was

made to Soviet Russia at one time. An
appeal was made recently to the United
States; an appeal was made at the

Belgrade Conference.  Nothing avails and
the result of it is that we exist in great peril; our
very existence is in peril; we live in
continuous  terror. Our whole future is at
the mercy of two Powers, our whole future
is mortgaged with them against our will.
And we must remember that a future war
cannot be confined in its effects only to the
belligerents. The modern weapons do not
recognise  frontiers and boundaries.  Their
effects cross the frontiers and would affect
neutral nations. Now, Madam, it is not only
the future which is in danger; we are being
directly  affected today by this race for
armaments. What are these pacts and military
alliances? Are they not mere extensions of the
schemes and plans for armaments? Are they
not intended to  create bases? Are they
not intended to prepare the ground for
jumping off orto create grounds from where
military operations may  be conducted? And
when military aid under such alliances 1is
given to small nations, what is the result?
Small nations are not concerned with Russia
and the United States so much. They
are concerned with their own enemies. And
it is this military aid which is partly
responsible for the unreasonable attitude of
Pakistan. It is this military aid which is
responsible for these continuous threats of
military
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action which have been offered by Pakistan
from time to time. It is this military aid which
is responsible for Pakistan's persistence in the
absurd claim to our territory, Kashmir a
claim based on aggression.

Motion of Thanks on

Madam, it is commonsense that you cannot
have any success in disarmament proposals
unless the ruthless government, ruling more
than 600 million people, can be subjected to
the control of popular opinion and can be a
party to the disarmament scheme. China is a
country which, according to all evidence, be-
lieves in the inevitability of war for carrying
out its purposes. Now, we are leaving out that
country. We are not allowing that country to
be represented in the United Nations. We
cannot exercise any control over that country.
How can we then have any success in this
disarmament  business?  Thi;  problem,
therefore, cannot be viewed in isolation. Its
ramifications have got to be studied and unless
it is met in all its aspects, there is no hope of
any success. Now, the Government and our
delegations have been engaged in ceaseless
efforts in securing some solution to this
problem because it is a problem in which the
whole mankind is interested. We have our
interest too. All that we can do is to make
appeals. All appeals have proved fruitless so
far. We can also mobilise public opinion, not
only in our country but also in Asia and Africa,
discuss this matter with all non-aligned nations
and we can have influence of world public
opinion felt.

Madam, Deputy Chairman, there were
other matters too 1 wished to mention, but I
wfll stop here expressing my gratitude to you
for the indulgence that you have shown me,
and I thank you.

SHrRI BHUPESH GUPTA: Madam Deputy
Chairman, [ associate ray-
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self and my party with the sentiments that
have been expressed here in this House
towards the President of the Indian Republic. |
need not say much about his qualities. These
are well-known. Only I hope that wherever he
is placed, his statesmanship, wisdom, counsel
and experience will be available not merely to
one party but to the people at large for helping
our country, to find our bearings in the midst
of certain very wrong things that are
happening today under the Congress rule. I
say this thing because it is necessary for a man
of stature, not in public office, to rise above
small petty party considerations. There must
be a common modus vivendi of those who
stand for progress and prosperity of th,
people, and I hope that Dr. Rajendra Prasad, a
man of vast experience and unquestioned
wisdom, will find that modus vivendi with the
rest of the country which is trying to evolve a
correct approach to the problems that face us.

I would like to deal with the Address from
different angles. Madam Deputy Chairman,
right at the beginning I must say that this
Address recapitulates the old mantras of the
Congress rule, and it refuses, even after the
third General Elections, to take into account
the facts of our national life. The failure,
therefore, is on two scores. It lacks in
approach. The Address lacks in perspective.
The Address lack, in the sense of realism that
the Government should develop. That is why [
find that there is no leadership in this Address
although with this Address the new Parliament
or the new Lok Sabha Tin- been initiated to
the tasks and labour? that lie ahead. In that
respect the Address is disappointing, to put it
mildly.

There are manv problems which prin can
discuss in thk House. But. naturallv. I would
like to start with thp problem of peace and
war I feel nrrvunked to answer right at the be-
ginning and repudiate the speech that
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was made by Mr. Annadurai whea he
advocated his dangerous theory of separation.
I can tell him point blank from this side of the
House that India is united and one. Whatever
may be our quarrels between the various
parties, the unity of India shall b, maintained
at all costs. Mr. Annadurai may be flourishing
in his own ideas and dangerous thoughts, but I
have no doubt in my mind that the democratic
movement in the South will combine with the
democratic movement of the working people
in the rest of the country, to give a burial to
this dangerous theory of separatism by going
outside the Republic of India. Therefore,
Madam Deputy Chairman, I would not like to
say much on this subject at this stage. Let me
proceed to my other theme, a them, of
supreme importance and urgency for all
mankind, namely, the question of peace and
war. To avert war and deliver mankind from
the threat of thermal nuclear war should be
considered by all right-thinking men,
irrespective of party or other affiliations, as
the most sacred task that we can fulfil today. It
is a universal appeal, full of humanism, and it
carries forward the highest ideals of mankind
in the sense that we want to save mankind
from this terrible threat of nuclear war.

In this connection, I am distressed
sometimes when I hear some hon. Members
equating the Soviet Union with the United
States of America. I would invite those hon.
Members' attention to the programme of the
Communist Party of the Soviet Union in
which the question of peace and war has been
dealt with and placed before the Soviet people
as a task of prime and supreme urgency and
importance, in which the entire Soviet
humanity is called upon to dedicate itself to
the service of humanity, for the cause of
preservation of world peace, for peaceful co-
existence and in particular, for the realisation
of the objective of com-
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plete and general disarmament. It ia the Soviet
Union, Madam Deputy Chairman, that listens
to India's plea for peace. It is the Soviet Union
today and its leaders who responded
instantaneously to the appeals made by the
Prime Minister of this country and accepted
the compromise formula that was presented
the other day in Geneva by the eight non-
aligned countries for a ban on nuclear weapon
tests. It is Mr. Dean Rusk of the United States
of America on the other hand, who summarily
rejected these ideas and proposals even when
they came from the non-aligned nations."""
Are we then to put them both in the same cate-
gory? It is the Soviet Union which unilaterally
stopped nuclear weapon tests when the Prime
Minister made that appeal, whereas the NATO
Powers, the Western Powers were still
carrying out these tests through France.
Although some of them, the United States and
England, had stopped them, France was
carrying them out. What would you have
though! if, for example, Czechoslovakia, a
member of the Warsaw Treaty Powers, had
continued or started the nuclear tests while the
Soviet Union had stopped them? You would
certainly have then said that th, Socialist
Powers were carrying on th* tests.
Therefore, [ say .

SHRI AKBAR ALI KHAN: France is not
there in that context.

SHRr BHUPESH GUPTA: ' Yes, France
was carrying on atomic tests. They were doing
it and therefore, they have to be put in the
same category. As far a; the Communists are
concerned, or the Communist Party, with your
blessings, Madam Deputy Chairman, and with
the blessings at this House, that Party is in
control of the Government of the Soviet
Union and they are today building commu-
nism. After the complete and final victory of
socialism, they are building communism. The
full-scale construction of communism
they



1309  Motion of Thanks on
[Shri Bhupesh Gupta.]

have started there and mankind and the people
of Soviet Union are promised the completion
and the creation of the technical and material
basis of communism in a matter of twenty
years, and they say in their programme itself:
"Peace is our ally". Peace is the ally of
communism and this is how the Communist
Party and the world communist movement
view the problem. The Soviet Union is
carrying out this policy, in its internal life, in
the construction of communism. Therefore, it
is an article of faith with them. Peace and
communism go together. Either they have
peace or they face something else. That is why
today the Soviet Union talks of peaceful co-
existence. You must relate it to their deepest
thoughts and to the task that they ar, fulfilling
and to the objectives which they have set
before the nation. So, they cannot be put in the
same category with those in the United States
of America. In the U.S.A. it is said that
peaceful co-existence is a most dangerous idea
of our times. According to them peaceful co-
existence is the most dangerous idea. To the
people of the Soviet Union, of the Socialist
countries, the Communist parties of the world,
the idea of peaceful co-existence is a sacred
idea, a most important idea, to which 40
million communists all over the world have
dedicated themselves. That is how you should
view this matter.

SHRI"N7 SRI RAMA REDDY: Does it
include China?

SHrRI BHUPESH GUPTA: Madam Deputy
Chairman, I say this because w, have got in
the Soviet Union a staunch, redoubtable ally
and a fighter for the cause of peace. Friends
are there and I think the Prime Minister to an
extent, certainly recognises this role of the
Soviet Union.

Madam Deputy Chairman, as far as war is
concerned, we have known
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many wars, but nothing of the kind that w,
envisage, should come to another world war.
But we know that preparations for another
war are there. The world is spending today
100,000 million dollars, or roughly Rs.
50,000" crores annually on these. All this
money and human energy are being wasted
for destructive purposes. Imagine what would
happen to the world if all these resources and
creative energy were to be utilised for the
well-being of the people of all countries,
especially of the under-developed regions.

Therefore, we find that this question of
disarmament and complete and general
disarmament, has become a matter of vital
importance today. This is how we proceed to-
wards peaceful co-existence. We fight for
peaceful co-existence in order to see that
durable peace comes and mankind is saved
from the threat of another war. To achieve this
objective it has become necessary today that
this frantic expenditure on war preparations is
stopped and we come to an agreement on
complete and general disarmament. Here is
the objective on which we have 11 to work
together. I must say that Diwan Chaman Lall
who sits in this House has taken considerable
initiative in this matter to mobilise right-
minded people in this country to fulfil and
serve this noble objective of our people and to
save mankind. I wish him luck and to all those
people who feel like him in the promotion of
this great cause.

Just as here we are discussing the
international situation and the question of
peace and war, they are having i, London a
meeting of the CENTO and there discussions
are going on how to equip Pakistan with
modern weapons. We know against whom the
weapons will be directed and to what political
results and tensions that will lead. I would ask
the Government of India to lodge a strong and
powerful protest against the
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attitude of the United Kingdom in this
matter and also of the United States
of America, because to help and en
courage Pakistan on this  sub-conti
nent is to rouse and foment tension
and Jo create misgivings and to
bring about factors that make for
war and to counter factors that make
for peace. In a matter of two or three
days again, in Athens, there wili be
the meeting of the NATO Council to
plan and formulate schemes and so
on, to equip West Germany with
nuclear weapons. Everything is ready
and the mad men of Hitler regime
will be given nuclear weapons to
play with the fate of mankind once
again. We know how the former
Nazis, the  military Generals, the
murderers,  assassins, hooligans,
plunged mankind twice in one generation into
a holocaust and terrible disaster. They are
once again to be armed but now with nuclear
weapons, with which to throw the world again
into a holocaust. That is the prospect that
America presents and I think the voice of our
Parliament should be raised loudly so that the
appeal is heard. We have the moral stature. I
agree with Mr. Pathak that we have some
moral stature in the world today and that
should be fully utilised in this service to
humanity. I think if the Indian people as
represented by this Parliament today wish well
of all those who are working for peace, for
complete and general disarmament, for a
treaty for that purpose, for a ban on the test of
nuclear weapons, we shall have associated
ourselves with the rest of the right-minded
world, and, not only that, We would have
attracted the blessings of all th, anxious
humanity which today wants to see the
blessings of peace coming on earth. This is
how we should view the matter. In this
connection I think that efforts in the direction
of arriving at an agreement or treaty for
complete disarmament should be pursued and
I wish good luck to our representatives in
Geneva. India has played a noble part in this
matter and every Indian today who loves
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humanity and wants to uphold the traditions
and heritage of this country will b, happy to
qote that still greater efforts are made in that
direction. But that apart, efforts should be
made also at the non-official level because
public opinion is an important factor. Madam
Deputy Chairman, fortunately for mankind,
because of the triumph of the camp of
socialism, the tremendous successes that are
being achieved in every field of life and on
account of the rise of the newly liberated
nations shaking off the yoke of imperialism,
we are in a position today to mobilise these
forces of peace in order to forestall the forces
of war and see that peace is won within a very
short time by the combined efforts of all
peace-loving forces. To that task we must
naturally direct ourselves and our efforts.

Now, as far as war propaganda is
concerned, the Soviet Union the other day
made a proposal for the banning of war
propaganda. The United States of America
spells out war and destruction. Every time an
American politician opens his mouth, whether
in the United Nations or at Geneva or at
Washington or in the CENTO or NATO
Conferences, he speaks out venom against
humanity and he spells out war and
destruction. This is what we see. This
question then has to be taken up. We should
mobilise public opinion and we should
discuss this matter as to how this should b,
achieved. I would like to see war propaganda
banned in every country; it should be banned
so far as our civilisation is concerned. For a
civilised man or woman to talk of war, to
speak in these terms is the highest ignominy.
This should be the moral sanction behind
such a move. We should create such a
situation.

In this connection, I would like to request
the Government of India, whil, discussing
foreign affairs, to give recognition to the
Algerian Provisional Government.  There
should
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[Shri Bhupesh Gupta.] not be any delay. |
do not know why the Government is
hesitating. When the sympathies are known
and w, are in favour of the Provisional
Algerian Government, why is there this
hesitation? I think the time has come—to help
the process of Algerian independence—for the
Government of India to extend full recogni-
tion to the Provisional Government of Algeria.
In this connection alio, I would ask them to
recognise the German Democratic Republic in
order to help the process of lessening tension
in Europe and also to disarm ideologically to
an extent, if not wholly, the regime which has
come to rule the West German Republic.

Let me now come to the problems within
the country. Now, here is the Address of the
President and it is very interesting. He
expresses confident hope in our Parliamentary
institutions. I share his sentiments but a
politician must be something more than one
who merely expresses hope. The Prime
Minister, speaking at a Press Conference after
the General Elections, dwelt at length upon
the rise of the communal forces and that of
right reaction. I have in mind the Press
Conference held on March 21, 1962,
immediately after the elections. He rightly
spoke in annoyance nnd indignation against
communal forces and the forces of right
reaction. I wish Mr. Vajpayee and Mr.
Dahyabhai were here.

Now, we share these sentiments. The other
day, speaking to the new Members of
Parliament, at the general body meeting of the
Congress Party, the Prime Minister expressed
similar sentiments of concern clue to the rise
of the communal forces and the reactionary
forces. Here I And so much of common
sentiment  between the  right-minded,
democratically-minded Congressmen and
ourselves; but the question today is not
merely one of expression cf excellent and fine
sentiments. The question today is, how
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are we going to meet the situation as revealed
by the third General Elections of the country?
In this connection, I cannot but draw your
attention to certain disturbing facts as have
emerged from the elections mostly. Bihar,
Uttar Pradesh, Madhya Pradesh, Rajasthan—
leave alone Hariyana —comprise what we call
the Hindi region of our country. They account
for 17i crores of the population out of a
population of 43 crores and these account for
again 197 seats in the Lok Sabha and 1,212
seats in the Assemblies of the country out of
3,000 seats. Now, if the forces of right
reaction and communalism grow in that parti-
cular region, in Madhya Pradesh, in Uttar
Pradesh, in Bihar, in Rajasthan, the
Parliamentary balance of the country may
casily tip in favour of counter-revolution,
reaction and communalism. That is how you
should view this matter. Now, therefore, those
who cherish the future of the parliamentary
institution, who want to see that it grows on
secure, solid, secular foundation cannot but
take serious note of this advancing menace of
right reaction and communalism in the
country. How are you going to meet it? The
Prime Minister's speeches and utterances at
Press Conferences and the Congress Party find
no reflection whatsoever in the Address which
embodies the Government policy. Am I then
to understand that this question is a matter
only to he talked about at Press Conferences,
at public meetings, at the general body
meeting of the Congress Party of the
Parliament or is it a serious enough matter to
be indicated clearly, embodied clearly, in the
policy of the Government in the sphere of
State. If it were to be indicated there, taken to
the level of State then, of course, it should
have been given some expression and
consideration in the Address itself which
represents the policy of the State, but there is
complete silence. All is quiet on the State
front. All is vociferous in the front of the
Congress Parliamentary Party, talking inside
and outside their party meetings. What about
the State? Now, let m, deal with it:
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Take the communal issue. Even hi these
few days we have information of r.ots. For
example, in Madras, the minority community
has been subjected to terror and rioting. Now,
it is a serious matter and I do not wish to deal
with this matter very much but what are we
doing today? It is not a question merely of
administrative measures. Undoubtedly, these
have to be taken because every time there is
any danger of the minority community being
attacked we should go all out to protect it; it
should be done with all the power that we can
command.

Then you have the chain reactions in Dacca
and other places. Our answer to such ugly
disturbances in East Bengal would not be
retaliation; our answer to that would be
greater protection to the minorities in our
country, greater affection for them, more
effective measures for them and greater
integration of the minority with the majority
community so that the fabric of Indian unity
is founded on solid foundation. That is hpw
we should proceed. This should be our
approach.

SHRT SATYACHARAN (Uttar Pradesh):
We would like to know if the hen. Member
can cite an instance where the minority
communityj has been subjected to constant
terror m Madras.

SHrl BHUPESH GUPTA: Malda; not
Madras. I wrote a letter to the Prime Minister
and I got a reply. I know that we are a secular
State and by and large we people are secular-
minded despite the provocative and
aggressive communalism of the party that has
come in this House, the Jana Sangh. And in
this matter we do not take the credit alone.
We know that we share that credit with many
who are sitting on the other side of the House.
It is a common creation of the Indian freedom
movement, but this heritage has to be
protected and maintained at all costs, not in
sentiments alcne but by taking measures. That
is more important.

President's Address 1316

Madam, that is why I was asking why there
was no meeting  of the Integration Council
that was formed last September. Why has it
gone to sleep? The decisions of the National
Integrat.on  Conference which  was held
here some months back under the
chairmanship of the Chairman of this House
are not being implemented in the States at
all.  Why are the State Governments, for
example, or the Chief Ministers of the States
who happen to be leaders of the ruling
party not calling meetings of the re-
presentatives of other secular parties in order to
discuss the problem affecting the different
States? I, therefore, suggest that  the
Prime  Minister should take immediate
(initiative  in this matter to impress upon the
State Governments to call similar confer-
ences, or upon the leaders of the
Congress Party who are in control of the
Government to call similar conferences, so
that the problems of national integration
could be discussed very concretely and in a
positive manner. I do not share the fantastic
suggestion that since we are a nation there is
no need for integration of the nation. He
thinks there is a contradiction there. Because
Mr. Anna-durai spells out his theory of separa-
tism, there is all the more reason why we
should develop more vigorous efforts for

the integration of the nation, for a nation
which is  united can be disunited,
undermined, subverted, by the forces of

communalism and separatism. Let there be no
mistake about it. ~ Anyhow, it is all the more
reason why we should direct our efforts in
this direction.

In this connection naturally I think the time
has come when we should pay more attention
to the problems of minorities. You see how in
Bastar the tribal minorities were being ex-
ploited by the counter-revolutionary and
reactionary forces against the Congress and
other secular parties. Reaction thrives on the
backwardness of the people; reaction thrives
on the grievances of the people and that is
what we have seen today in the coun-
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[Shri Bhupesh Gupta.] try. Therefore, it is
essential that we should pay attention to it.
The minority problem today has become a
majo, national problem requiring the utmost
attention of the statesmanship, wisdom and
political leadership of the whole nation
combining in a common stream of political
activities throughout the country. No doubt we
differ on many things but on such questions
like communalism, can we not, Congressmen,
Communists and others, come out on the
common platform and rouse the country's
public opinion against such ugly, distorted
forces? That is the question I put to the Con-
gress Party on behalf of my Party. We know
that we have differences in other matters tout
what about here? If today Uttar Pradesh is
taken over toy Jana Sangh or if these people
become stronger, there will be ruin and
disaster all around us and we shall all be
pushed from one position to another. The
country will be plunged in the uncertainty of
fear and terror all the time and the fabric of
mour national life will be torn asunder. Are we
to go in for such a stale of affairs or are we to
meet the challenge with statesmanship,
courage, unity and resolve so that we suppress
the serpent before it comes to toe in a position
to bite at the very fundamentals of our
institutions? That is how I would view this
matter.

Coming to the question of the Swa-tantra
Party, Panditji was right when he said that the
Swatantra Party was growing largely in the
feudal areas. But how is it that after 14 years
of independence a Maharani who had never
known how to spell politics could get elected
with a thumping majority from a State? How
is it that 70,000 votes go against the Prime
Minister of the country, against men like
Pandit Jawaharlal Nehru? How is it that the
Maharani of Jaipur routed a Congress
candidate? How i? it that some other Congress
leaders also were defeated in this manner?
Therefore, ideologically, politically, we have
not attacked the forces of

LRAJYASABHA]

President's Address 1313

reaction. It is not merely enough to say that
feudalism helps them. We are not fighting
feudalism with all our mbest. We have not
gone there to impart ideas of democracy,
organise the masses and rouse them from their
stupor of backwardness into the light of
democracy; so, the Rajahs and Ranis had the
courage to go and seek mandate from the
people. It is a shame on us, on each one of us,
that in our country after 14 years of in-
dependence the toadies and hirelings of
imperialism who obstructed' at every step the
freedom struggle had the temerity to contest
the elections, then got votes and now come to
Parliament pretending as if they are going to
be the first Opposition today and in the
Treasury Benches tomorrow. Meet this
challenge before it is too late.

In this connection, Madam Deputy
Chairman, a question is posed before the
country. In a parliamentary system you need
Opposition. Today the question before the
country is, which Opposition do you need?
The choice is restricted on the one hand to the
Communist Party and other progressive
parties and on the other to those people in the
Jana Sangh and the Swatantra, and a choice
has to be made. I know there are differences
between Congressmen and ourselves but then
the choice is not that you are having a liberal
party. Here we and our allies together
constitute the Opposition. If these other forces
were to grow as Opposition, it will be ruin for
the country. As you know, Madam, Mr. G. D.
Birla in his address at the Annual General
Meeting of the United Commercial Bank
expressed satisfaction that the Swatantra Party
had become the major Opposition today. I
say, with all respect to Mr. Birla, that we are
here to see that the Swatantra Party does not
become the main Opposition in the country,
no matter what happens. And we have seen to
it this time. No wonder, Mr. Tata gives, for
example, Rs. 75 lakhs to the Congress
Party— openly of course; secretly it may toe
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more—and Rs. 25 lakhs to the Swa-tantra
Party. He says, "You in the Congress are my
friends and you in the Opposition are also my
friends". He will tell the Congress Minister
"Do this thing for me" and he will tell the
Swatantra Party, "If Mr. Swaran Singh will
not help me, if the Minister of Commerce and
Industry will not help me, put pressure on
these Ministers so that you can take them in a
reactionary direction". This is a wonderful
thing. The monopolists have thus developed
an interesting strategy in the country—feed
the Congress and maintain its monopoly of
power and in order to see that pressure is put
from the Opposition, put the Swatantra Party
and the Jana Sangh in the Opposition so that
democracy gets distorted, so that democracy is
vulgarised, broken up, humiliated and
humbled and the entire State machinery works
in favour of Big Money and the monopolist. I
would ask Mr. Sapru, would he like that?

SHRIP. N. SAPRU: I won't.

SHrRI BHUPESH GUPTA: No; he would
not like it and therefore I need not dwell upon
it very much. So this is the poser before the
nation today.

As far as our P.S.P. friends are concerned,
Mr. Ganga Sharan Sinha says "extremists". |
do not know what he means. But if he has us
in mind, as a colleague I would tell him that
the P.S.P. which was trying to thrive on the
banner of anti-communism in the third
General Elections has miserably failed. Mr.
Asoka Mehta declared from the top of the
house almost at every public meeting that in
the third General Elections the P.S.P. was
going to be the first Opposition Party. I am
very sorry for Mr. Asoka Mehta, but I am
happy for myself. Therefore, this anti-commu-
nism does not work. The P.S.P.'s anti-
communism has been rejected by the
democratically-minded people. That is why
there has been a demotion. In every State the
P.S.P. has lost its
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position, has been demoted to a lower
position. Where it was the first Opposition, it
has become the fourth. And I regret to say that
even in Parliament they have gone down from
the second to the fourth place. I am not happy.
I would like the P.S.P. to sit in the place of
Swatantra rather than Swatantra in the place
of P.S.P. That is how we, Communists, view
this matter. We are not anti-P.S.P. and all that.
We have certainly our hatred against the
exploiting classes represented by the
Swatantra  Party. Our hatred against
oommunalism is like the consuming fire.
There will not be any compromise on it, but
friends of the democratic Opposition should
take note of the development and see how we
oan stand in the present situation. Therefore, I
do not want to say much on this subject.

Before I finish I would only like to touch on
another thing, namely, the release of long-
term political prisoners. I again thank the hon.
Members of this House who supported the
cause of the release of long-term political
prisoners. We have appreciated the action of
the Madras Government in releasing twelve
such long-term political prisoners in their
State. Four are still there and we hope they
will be released; also Comrade Balan, who is
now in jail in Kerala, but was convicted in a
Coimbatore case. I would appeal from this
forum to the Chief Ministers of West Bengal,
UP., Bihar and Punjab to release all the long-
term political prisoners. Let the inauguration
of the new President be marked by this aot of
justice and compassion. I know, if Dr.
Rajendra Prasad had power under the Consti-
tution to commute the sentences and release
the prisoners, he would have done so.

AN HoN. MEMBER: How do you know
that?

SHrRI BHUPESH GUPTA: But he has no
power. I would ask the Prime Minister,
therefore, to impress upon the State
Governments to release these prisoners when
the new President takes office. I may
mention in
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[Shri Bhupesh Gupta.] this connection that
one of them was Mr. Kansari Haider, a
Member of the Second Lok Sabha, and about
whom I spoke. You will be glad to hear that
though I could not get him released 'by the
Government of West Bengal, the High Court
acquitted him. All the charges against him
failed and the sentence of life imprisonment
has been set aside. He is a free man today.
Finally, I hope this will be done.

As far s~ the D.M.K. is concerned, I wish
to tell Mr Annadurai that we shall not allow
the forum of Parliament to be used in order to
spread this dangerous and dismal idea of
separatism in the country. From this side of
the House we shall counter it every time Mr.
Annadurai and his D.M.K. friends speak of
separatism, because that is the philosophy not
of goodness, not of democracy. That is one of
the most deadliest thoughts that one can have
after independence. As free citizens of the
country we unite all the States. There
everyone stays. We shall fight for the redress
of the grievances of the working people. I
have no doubt in my mind that should it come
to that, should it some to fighting this idea of
separatism, it shall be fought, I tell you. I tell
Mr. Pathak that.

SHRI B. D. KHOBARAGADE
(Maharashtra): May I know from the hon.
Member whether the Communist Party in
Madras has decided by a majority vote to
support and cooperate with the D.M.K.?

SHrI BHUPESH GUPTA,; Take it from me
that no Communist in India supports
separatism and our Party is quite clear on it.
Separatism has to be countered, fought and
eliminated as a political ideology.

SHRI A. D. MANI (Madhya Pradesh): May
I ask a question? Has the Communist Party
agreed to cooperate with the D.M.K.? There
is no question of separatism. Please answer
that question.

[HAJYA SABHA]
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SHrRI BHUPESH GUPTA: What is that
question? You know very well that we are
two. If we had been opportunists in politics as
some hon. Members here are, then we would
have been in the Assembly not two Members
with ten lakhs of votes. Today in the Madras
Assembly wa have paid the price of fighting
the D.M.K., in not aligning with them. Just
because we fought the Congress, we did not
ally with the D.M.K. Our seats in the second
General Elections had come down from 12 to
4. Now, it is two. We are prepared for that.
That is the answer. I do not wish to say very
much. I have spoken at length, but I think the
D.M.K.'s separatism is the most dangerous,
disruptive idea that one can have. I would
appeal to the Members, all those who have
supported the D.M.K., to disabuse themselves
of this horrible, dangerous idea and seek
redress of their grievances within the
framework of the unity of India which we all
want not only to cherish but to strengthen by
the common and combined efforts of all
progressive and patriotic forces in the country.
If India is united, we all live; if India is broken
up then we all perish. This is quite clear.
History has made it abundantly clear time and
again. Must we fly in the face of history and
begin the dangerous, tragic process of
dismemberment, or must we traverse the path
of unity and national integration and make our
national unity more secure, unbreakable, indis-
soluble, beautiful and majest'c in every sphere
of life and activity?

Thank you.

SHRI ANUP SINGH (Punjab): Madam
Deputy Chairman, I am uncomfortably
conscious of the fact that it is not very easy to
follow Mr. Gupta. It is not a very happy
sequence because it is virtually impossible to
match him or emulate him either in the
intensity of his feelings or eloquence. At any
rate, [ welcome this opportunity of
participating in this debate and I shall deal
first with three
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or lour topics tiiat have been frequently
referred to. One is regarding elections. A great
deal has been said. I would like to add one or
two things which I believe have not been fully
appreciated. We, on this side of the House,
feel gratified that we have come back in a
majority. The Communist Party also feels that
they have gained in strength. I was appointed
by the Punjab Pradesh Congress as the chief
observer of the State elections and my task
was to assess the prospects of the Congress
candidates in most of the constituencies. What
I observed there does not constitute a very
happy picture, either from the long range
perspective of democracy or for the integrity
and the political philosophy of the various
parties her«.

Let me first begin by confessing that the
Congress Party, some of its members, showed
a lack of discipline. If they were not given
tickets, seme of them openly, but many of
them surreptitiously, tried to undermine the
chances of the Congress candidate. It is not a
very happy aspect for the rank and file of the
Congress Party, which is the ruling party.
Having said this, permit me to say that the
parties of the Opposition did not come out
with any commendable prospects. Mr. Gupta
has been very eloquent about the rise of
communalism and he has rightly denounced
the Darties of reaction. But I am sure he
knows that in the Punjab at least—I cannot
speak for other States—the Communists
helped the victory of the Jana Sangh people.
They supported the communal Akalis and the
Akalis, in turn, supported the Communists.

SHri BHUPESH GUPTA: No, no

4 pP.M.

SHRI ANUP SINGH: The single object in
their whole political strategy was to defeat the
Congress, All other

[1MAY 1862 ]
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objectives and political ideologies were
deliberately relegated to the background with
only one object which unfortunately they
have not been able to fulfil. So, let us not be
over-enthusiastic abcut the recent elections so
far as the solidarity and the respective
political programmes oJ the various parties
are concerned.

Madam, a great deal has been said both in
this House and outside in ihe press that
democracy has taken a stronghold and a very
firm foothold in India. But it is a very vast
subject and I do not want to enter into the
various aspects, but I think it will be highly
dangerous for us to be very complacent about
it. So far as I am concerned, I speak from a bit
of experience during the recent elections. The
party candidates in most cases did not present
clear-cut programme either of the party or of
the problems of the country before the
electorate. They tried to exploit the religious
sentiments, the group loyalties, caste, State,
personalities, etc. This is certainly not a very
happy beginning because we are just
beginning. The voters who were loaded in
trucks were taken to the polls and I regret to
say that the vast majority of them did not
know what the real issues were Of course, the
Congress emerged as the most powerful party
because its programme was, comparatively
speaking, known to the people. 3ut I make a
very broad generalisation that we—when I say
we, | mean all the political parties—have not
made any effort so far to educate the people
politically, and I think the sooner we begin
this the better for all of us.

The second problem that has been referred
to here and one of the most vital and, perhaps,
the paramount issue in the countrjr today is
that of integration. Here again one cannot
make any new or concrete cotribu-tion except
to express one's own uppermost  feelings.
When th, hon.
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[Shri Amup Singh.] Member over there
from the D.M.K. was speaking, I was rather
disturbed. At the same time, I am glad h,
spoke the way he did. I for one would not like
to discourage such speeches. They are
dangerous, and 1 know all
the political philosophy that supports the idea
that this Union is indivisible, unbreakable
eternal, .everlasting, and so on. Perfectly true
constitutionally and politically we are a united
nation and nobody, no individual and no
political party or combinations thereof will be
allowed so far as the Constitution is concerned
to break up this Union. But this politica
integration and this constitutional integration
Madam Deputy Chairman, is not enough. What
we should be primarily concerned about is thg
the the

integration. When you have the spectacle of o

spiritual, mtntal and emotiona
responsible Member, a representative of how
many people I do not know, voicing here thg
sentiments, statesmanship requires that we takd
note of them and do all that is humanly possiblg
to see that such sentiments do not flourish. Ong
of the things which is highly resented in thg
South—and I had some opportunity of going
there—is what they feel to be the imposition of
the Hindi language. My friend over there also
made a reference to that. Nothing will bg
accomplished by imposition, and I am quite surg
that in due course of time people will line up to
accept Hindi as the national language. But I
would suggest that we i" the North deliberately
and consciously try to learn at least one of thq

languages of the South as they j

[ RAJYA SABHA |
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are learning Hindi, I think it is understanding,
goodwill, reciprocity, give and take and above
all tolerance that will cement this union. No
amount of constitutional paraphernalia has
ever prevailed. Reference was made to
America, how the unity was preserved, but at
what cost? Bloodshed. But later on everything
possible was done to win over the south, and
some of the lingering remnants of that hate
still persist. ,You go to the south, and they still
do not want to hear the names of some of the
military generals that were on the side of the
north, and even Abraham Lincoln, the un-
disputed leader of the times and for all times
so far as America is concerned is looked down
upon by some of the people in the south
simply because they wer, locked up in a dead-
ly struggle. We certainly do not want anything
of that kind to happen in this country. What I
am suggesting is that interruptions on this side
and trying to shout down somebody because
he is voicing a sentiment with which we do
not sympathise will not work. It will simply
alienate people. We are a democratic people,
and the most elementary requisite of that is
tolerance and willingness to hear all points of
view, and I would suggest that we try to
follow this.

Two or three remarks have been made by a
of the Mr.
Ramamurti yesterday in a very delightful

representative Opposition.
Srony said that the Congress people had been
groping for a definition of socialism. One of
the newspapers today has said that he pooh-
poohed the idea of socialism. I do not think
the lack of any precise
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definition of socialism is anything that one
can gloat over. I will be pardoned for asking
Mr. Bhupesh Gupta, the Communist leader,
and his Party as to whether they are sure what
socialism means.

SHrRI BHUPESH GUPTA: Absolutely. One
hundred per cent. I will give you just now the
definition. Socialism means the power in the
hands of the working people and in a society
where exploitation of man by man is e>nded,
mean; of production and distribution and
exchange are nationalised, where one man is
not allowed to exploit the other, and the
proletarian stayed.

SHRI JOSEPH MATHEN; What about the
disparity in income?

SHRI ANUP SINGH: 1 might say
here that I am reasonably familiar
with  the book definition. The dif
ference between the Communists and
the Socialists is that the Communists
want to bring about this millennium
through  force, if  necessary. The
Socialists are addicted to the idea of
constitutional ~ government. But as I
said, I have in mind the ever-lasting
controversy that has been going on
in th, ranks and among the leaders
of the Communist Party, the revisio
nists, the deviationists, the Trotskyites,
the Stalinists, the anti-Stalinists, and
so on. Only a few years ago Mr.
Stalin, no doubt a great man, was an
authority, undisputed authority for
the interpretation of Marxism or or
thodox socialism. Today it is said
that Mr. Stalin did not understand the
A, B, C of socialism. What I am driv
ing at is that the Con
gress has adopted a pragma
tic, dynamic approach for the uplift
of the masses through peaceful and
constitutional means. 1 would rather
be on this side than killing and fight-

[1 MAY 1962 ]
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ing with each other only over the definition.
The socialists of today become renegades,
reactionaries, tomorrow. So, let us not fling
these generalisations at each other because
they do not serve any purpose.

SHr1 BHUPESH GUPTA: May 1 say that
many confirmed Congressmen becom,
dissident Congressmen?' Have you not seen
that?

SHRI ANUP SINGH: Now, Madam Deputy
Chairman, I would like to say a few words
about the international situation. Obviously,
the question of the resumption of nuclear tests
has come as a shock to all of us. Here again, I
am very sorry that I have to differ from Mr.
Gupta in his approach. He was busy ap-
portioning the blame—the Soviet Union was
invariably right in his opinion; the American
politicians-were emitting warfare all the time.
They both hav, been right; sometimes they
both have been wrong. It is a very
controversial subject. I think, that when the
Russians resumed the tests, they were rightly,
appropriately, criticised by many people
including our own Prime Minister. He was not
very happy over it. Now, the Americans have
done the same thing. Two wrongs do not make
one right. And I thing we will be serving the
cause of peace much better if we continued to
make earnest appeals to both sides to come to
some understanding, to bury the hatchet,
rather than blame this party or that party. In
this connection, Madam, I would refer to the
suggestion that Lord Bertrand Russel made,
namely, that India should send a warship to
the testing site. Our Prime Minister said—and
here I am very unhappy to differ with him, not
fully appreciating the strength of his
argument—that h, %d ™' see what purpose it
could serve. Maybe, it is a silly suggestion;
maybe, it is purely symbolic. But I think it
would have been a very great moral gesture. [
for one would have accepted this and



1329  Motion of Thanks on

[Shri An up Singh.] lent a warship there.
Let it be blown to pieces. Who knew at the
time when Mahatmaji started his protest
against the British, that that would prove to be
his victory? He said that he was going to
protest.

SHRI R. R. DIWAKAR (Nominated) : It
was not a warship but a freighter or a ship
with civilians which Bertrand Russel wanted
to be sent by our Prime Minister to the
Pacific.

SHRI ANUP SINGH: I am sorry. I stand
corrected. These things have a long-range
impact which cannot be easily ignored.

Finally, I wish that both America and
Russia would respond to the fervent appeals
not only of the Prime Minister, not only of the
Parliament of this country, but of the
anguished humanity at large that not war, but
co-existence has become inevitable.

Thank you.

ot Aty ATER (IaT sTw) I
aamfa wgraar, wezgfy & ghmmer
& 1T H o7 FEATT WITH ATHA 7 IAH!
gemfad we gu A fawe A A W
aF AT &1 ofr 5w Fear ar | I
wIF T H g2 Far 9 fF 38 Ay
2 |ged TAAT § FFH IAG AT FAT
a2 fi 27 3 § SATSaTE A7 wTeAr
w0 ZA0 7 A g faaw 9T A A AT
afwes wezafy F oo wframer #
fraredieer & are ¥ fas fFar @,
gAfaT & I9 97 9 FrewT AFATE |
o7 79 a7 § T Frmraiir FwigT
1 78 2 =9 qreA & goar wfafafy
HAT & AT IAF T FrEAr o e 3
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g7 A g 2 fF ferm wewe &
AT HHAT 77T 97 T far & ww@E A
# a7 wg Hre & gea gl & ane
TF TZA & WA HHAT W@ fwar §
a fa farer o1 & o1 oo w8 &, fom &
o T &1 arfe AT 2, w78 gfAar
T 47 7ATE 277 2 o wrex w71 £F I
far s =rfeq ar o=y w7 IO
&7 7% far sar Fifey a1 o5 994
TIA ATAR ZAT 2 | HAT § AT G7H
#r 7 Aty gt wfzd fv Az 3fqar
aa feammide § arv & 8 aqy
qrzfzar ar a1 fa=re 73 | 77 T4
fearz 77 avg @ g1 =ifey fama
gfar & =0 &1 a2 wmAw g1 oo
WT IET W SEAHIA (RAT ATHAT AT

FGTALTAT EA AT € | HIT AT

At sfazra & 398 ¥ a9 7y A
&Y S av gfaar |z gy Awew g s |
FI(H T HIART FAT FACATE &1 0
& o 3T zqaTe w7 @ qfwa ¥
T 5 TEAT FTTETATH AT 8 AT AT
aarar az v R gfer & am &
st | Fafay fergEra #1 goT7 A,
7 faw fergeama &1 a2 AT, 3f=
oY e wiErat 7Y wwE & 3w 2,
T ITET AT &, AT TET A1 wlAT ¥ Ay
ATA A FT AFA £, IART 0% frarear
framdwor & a1t & it sfzq 4y
fe a7 #14 fra w8 & g Tifza o
waFT g 7 wwar & foo Far wer
2

FHTEY ATHIT T T L0 AqIAT ¥ a7
T ATE T 1L AT TGN HT afew sHEy
farer i &1 g1 3357 gfar & v 4t
wET AT 29 F AWT BT AT AHFT
IT ¥ AT TATAT F9 A1 VET B 1 IAET
it drdfEaiios s yos
AT AHT FAL F T A AT YT FAY
T F TE H OF GHA AT A F
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W F AT | T AG T AT A OF
“ar?’ A Aifa wore & | IEay fade
Atfa w1 afvrmy ag fowar & fs gfon
# AT gl 9 gweE § S I
QT 4 F 0T g AT A IRE ) A A
amd uF faara wesiifor #1 wEEr
qEarg | wedtfar # Sifafaas
EAAHE AT T T TZ AT FC G
& @z g9F1 AT 7 3 | it a% gfaar
& 3Y Z4T 5 IWAHT ATAAT 7 47 2 AfE
LA TAEAHTL 5 WAL TF FHRT HHAT T4T
Jaawname’? qagagfaar &
FrA Al F1 @eq F94 % ¢ H
G AN F ITH ATAT FET F, a1 90
Al HEAITT AT FLHT HBOATAAT
A7 I FAIT ATHT UF GHT HAAT BT
wrar 2 foma a1t § g% gy awe-
N AT F97 3, FAAT AFAT-ATIN FATA
Id 2, 7 3 famr ® w07 w7 F7 A5
AT & A9 FAR0 FAT AL w4 ! AT
T TZ Fr=T 20 6 A7 27 wesitear
HT ALHT FI ATTAT T AN AT EA
AT F AAT AT FIE FAI AT
gl FTAAT | TH A T AT AIHIT
& AT FTE ariwfea w85 2 )
gfar & st swrdr A w2 s w6 2
IaFr Zn difafer =7 F fomas &7
@ E Al fsr  #q1 4@ wesnfar 47
FEH(T BN ATHAT 29 & | W FW
FART TIHIT BT QAT 39 F AT BW
gfaar & sl &7 @ § s
WTT T ART | AT FAETL AT At
AFAT-HTEr 19 FIEAl ¢ HE T4 FH
FA YA ZIAT & A4 T A1 Fdl |
AW ZH H W FELAE AT FA
A FrAfafesy aar 1T arar T8 2 |
HISTZ-THE @0 & WGT AT 447 &
@t sa% faw w1 I FAw gEET
wifgq #wT  HAeA(TLAT FT TLHL HT
wegar T AifET o

204 RS—6.
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Al ZATE WA & qA F AT
AT F, IR AT ZATE HA AT F AT
T ¥l A% 2% &7 ¥ 99 @ F, aer
WF TG AATAT FET Z00 | 07 3T
FH ZT 9 AN F AT 4@ WA g
AT FEA gaté W 17 A qrgor fram
THH IFA qATEEE Fae & oi fafana
FOAT AT FET | FfET AE H 99 g
FAE AT FT AT IFA gEE TR
7% faar i Wi & o1 sEn A e
gt 2 w39t wa i fergeam & A 7
FETAFT FAEE 1 TH AR H U A9
AT g1 TE 2 T Zare o seE A7
w47 § 7 7397 § | gafan § gz gueAT
g T sere e s gAY A A At
A T0T A1 ST F AT R0 HAAT
TZAT AT & A 7 0 gfAar 7w
TEAIT |

Zad fraedmor & av 7
HHAT To AT ¥ oW gak Ay
BT W FAE & 97 FEA 5 oW
freedgor & 417 ¥ 51 azw 0
P wan e gfear &t Tl w1 Eew
FOA X AT H I F AT AT = Y
AT WA AAERT ZAT | FA HF Al
0¥ &, A g & /9 @i 4 A E,
TAFI IH AVE A GHE AATT TAAT
arfe | g W A ¥R 33 AFTAT
yox &, famd o w9 a7 & ovw 2,
fomd o gfaar & 3= 2, & W |
afewz #da 35 | F4% ATHT T AT
waer Az gmr aifza fwogfaar &
T " EN L A e 2 fwo
A7Z T 44 ®1 AT WL H AN FI AT
aifzd wiv g9ET AdEn 48 gRm fE
ferareseor o7 Zrm iifEs s gfar
#r adveft faar, 4 fee o a1 #E
IEARC AF 77 FE | T AT AOF
famrearar g @t 1 faaa Aifa &
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[ g Ter.9]
A afed w7 R T aR

faga srmmiet <& &, 72 F0 w100 A
q0 |

29 & AT ¥ WA W WA 8, A
3 A A9 F are F o g7 "=
T3a7 fa 997 grad & | a8 FET 94T 8
fa 2= 7 awar 1 F 1 W FAT AA
&1 U A A avEr w0 2, e Yo Ar
1T & HIT 77 qHahiy A1 | 94 4
dr AN 9A% 97 faa 99 & | g
@t gw wra & fam dare & afE S
WH FFAT 2, A1 ATET F FAAT §, T
Fai ot wiE avgn gf &7 waw A
i 71 ag aaa o feafa s (4
19 age A1, AR o "o feafy sar
ur Z1 af § ;ifH MNF Fg A SqAET
daT wiT sART WHEAT %1 a2,
wfea diat & 2 AT it 7 38 fw
TOFT HIE A gawr AE fwEm o S
TEF & A7 A9 £ 391 39 1T
#1 T =9 @1 73 F @ e §
HT geal A gare FefvaT § G
TEAHT TN 3 | ZHARTT T TET FET IGAT
g fw 2w 3w F fraedt avasr 91 2
afed zw FRT #1747 A ZFar g
BT W N & FET A F1 AAET &
TE # IRE AT gATEr wravfeaa war
ZIAS F | RAT TAKI 2AT 19 AT 4
oE g & avEr 41 g & @
TE 8 | 5 9% AW A1, UF 7 Rl a0
Z1TE 2 0T T SAET 9 F97 3 E AT AL
w7 Z 9 9B F a7 A2 A9 | T
OF qF F10 A% § fF g @ @
2 =@ gfam & ) ot g=edfa AT 2,
fergear &1 amid @f @ @ gfmm 2,
FifE 7z 0 = aw fFar gur g,
#E =9 F7 A% fwar gar & W7 @
wafe &1 age faa gan 2 | wfF g
2 &1 St feafa @ soe 3| 599 A

[ RAJYA SABHA |

|
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IAF ATAT AZ AET A97 & | gWIT qW
#r aqr fegfa & 7 2wt 33 § &a< vanar
2, dfew 781 2, A M A AT 2 77
I 2 #r AFe fear Tar @ W@
dftrzer 1 #15 WA A 2 W7 W@
AT & FH © 1 7 gfeEwor S A
F1 2 981 vF2q |/ 2 a1 fer g
1 7 39 A%E % g9 W 17 F H
7W WT 43 o1 SAra Fawr g maar
AT A7 ZW AW = faaHr aofm
FY HT WY TS, A9 FIE qgAGd
fasae arar @81 2 | wae "/ sear
F1 Al & a1 67 om0 39T AE
F1 aa 9ifzd f& 1 oW F1 A
Fed @z |1V 351 %11 StaT & foes oy |
90 g faaar &w ader A, san
F1E A AET 2 | g Awar 2 fr oA
4 | aga &1 #9 avl fament o3,
afes wm w=ar 1 WY 57 Forl Hi
Fvasr framis 03, 98 W &1 vaeA
grar wifzq | AfFT it 97 T g 3w
G e A s

T 1 AATT gHT, TAF AT q Al
et @em A g | Faaer Fe o
F1 A §5HqAfEr g o, g g uie
T HAFTLT A1 forear g wwn
A1 9g 99 17 oo war | | & 0w
qEE @7 W, 9 EATC NG WAY
g3 9, g 9T IRl et g fir
HE AT T GEIANT ar 17 Ra w7
FAFEH ATE T, AT T ATAAT AZAT

AN HoN. MEMBER:
Prime Minister?

On behalf of the

ot My wgft 0w a1 gfaeae
qife §2% 3 1 98097 TEIEEaE AT
wiT darzfer wifea & dF q92r
gfee & stfed wie 7t Zaa1 evrwaraera.
g f < am &
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SHRI ARJUN ARORA (Uttar Pradesh) : The
hon. Member should know that there is a way
out. Has he or anybody else filed a petition?

SHRI B. D. KHOBARAGADE: What about
recent amendments to the Representation of
the People Act which have made acts like
spreading of communal  propaganda,
corruption, etc. punishable? We have made
these amendments to the Representation of the
People Act. Why should not the Government
enforce the provisions of the Representation
of the People Act and punish the offenders
who have indulged in such communal
propaganda and corrupt practice?

sty REfe : geEETE wTEEE
T 73 =2 30 F1 waza fafe-
79z 79 & oo wwme e wr
wgge § Wear Gz fefgame fam
Ta AT AT F99 FT GgT a5 4
H gl 9T gEHIE g4l |

T WA R o3awAr (s -
A i) ;o TATE

wit Mg Aol g A ey
qifey 2@ § A1 d92 q0F 08 9
for a7 foT %1 9 Foer w29 %7 w2ren
ddz G0F qATTATT AT FAIT H NA
T | G g AT A § g o
=it mata wave < arg afeas wifsT |

ot Mz qoEft g fzae wer
T AR |
o uAT WAT ;A AL FIAT

aME !

=it mrg wefe : afem & oo oy
AN 7 UF w9 ang § {F s fag
off T8 FT 95T FET & W FATL T
T 98 7@ & 7 gw 3w oav ad W%
aF |
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AT UHA FLIET  FAFAT 5 WEE
AT T BAle I WTHT  MED
AT 2 |

SHRI AKBAR ALI KHAN: How can we

believe you?

SHRI B. D. KHOBARAGADE: If the hon.

Member believes in democracy for this
country, it is the responsibility of the
Government to investigate all these
complaints if there are any.

st My aveft: oz @ A am 2
T WAT WD FAfEEIOHT § OET AT
2 1wy WAl &7 A FEh E
# wpi wwE WAE aAAT aFar g
waﬁirf{ﬁﬁi#ﬂﬁﬁ‘ﬂ?ﬁm
7 e =y faar & e F gv 99
AT #1 >ET 97 FAWT AT =qTRAT |
am g & & o = Aifay &
I AYE AT AW BT T F A4 A
IAFT AGET 4T FOm 7 F Al A
& moel wmET F ami # ) F |7
TAE ¥ AT T AT W 47 W A
THRA Sar g R 7 A i #wt
a7 A AT | wT T qAT & AT A
T AvE & A9 21 a1 {67 fegram
BT GBI WRHT ¥ A9 ¥ avE #T
#t W@ # | AgT A & agr 97
TR AT FATaT & e At
sTAlTET g2 w17 T 1 R
F1 e a3z & gEwn fFar w3
qT HITH ATHA H AT AR |/EAT
qr f& W g w7 fegeam ¥ 4w
7% A FAWT & A fRT e e
F oft vw foeuETdr @A § S g
AT FAAN E | T AT F AR AT
THET FIE TAA &1 AGT & | O A &
JE AT AAAT B AGAT FIGT WS
FeH FT WD T F | AT IH A

W BT Al AT TEAET g §
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[ arg warefi]
AT TATHE T WAL FT AT FIAT
& AT ST JwEr #Y AEY gegr & AR,
wrE JE g far s A feT
feeam & smaq weeT # Aga
afewe 2 |

T AL AT & | FAT FH T
¥ A9 WAT T HT TG 79T A1 HIA
T F 47 Few £ fF G ¥ At
WEeE HATEH A@l @Al ANET | 5HF
AL H AT AT F AN AT AEAN
TEAT TV | WA T AVE A ATA
fa7 w91 A+ aden g7 gem fE
SIET % F97 Ag 7L 7390 fF feegwam
H AAGA AGE TEH AT E |

THE AT GE fad ST F AT A
T g9 U Az e 41 i fegew
& Afaam &1 ez HAET ¥ A0
AAT ZAT 1087, 98 § fHe e
AFM | AT ATE WAL ARA
T AT FAT | F HILAA AET 2 AT
7 Fifrzzaam ¥ faars @ | S F
T A Tw faare g whEw A
TEL FFaT i 97 aF uT AT H
afFdl w1 70, 977 9% UIer FHAET
& AA AFIAT A FOF T IAD
afF=dt 7@ &, 77 9F W5 AT FE
AZ FE qHar ¢ & ag At amwr
12, A7 3 &7 7 G AU AT qH
g9 Hiam &1 9@ qwT 1 3qfAn
AT AT FEFTT F1 AT 8 fFoag e
AT F AT F AT T HF,
HIT AW AT 7 F& %0 949 T
|

ot dfe  #le ST (W57 43W)
FT FAAIT A9TT F T g Tiafafaai
¥ ad a7

[RAJYASABHA]
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At MF "AvEf: a@, A amg
e T@ ¢ fF afae sifeziz
et F a9 fFar 9t A Fwifegie
AT AT (Zrgeama B 39 e
¥ qargal A1 4 9 ey GaET
¥ oy w4

q UF AT AT HOF AHA AAT
AT § W1 Az ag ¢ fr feemaw
St et e fazar et &1 7z 99
W & IS A7 ww F fAr 4%
fegam & aoat F fao St 43 #
FEE F TARI AHHZ F7 H A0
ft 7z st g fr o fagar qsfr 3
FAHT T AHCT AT AT | W AR
AE-AE AT AEATE AT FT
HIT FTHIT H TTF & A1 agT TG FaT
T € o 2w A 39 3 |/ gararar qrAn
STET & WL AATAE AT ©70EA] T
JIEET & F9T TE & AfF Hradr & T[0T
T Hg A% W05 040 wILAT FHEAL AL
fearé 41 & foa®1 qawaE w21 o1
aF | A faaaft o @ s W 9%
TeEEFETy adl fHar war @ oW S
qafa® &¥2% § g qear A4t & Alw
1337 q¥T yAfAw gEET H SqmEr
S & 77 var # | fergeam # Aafasy
F1 FAT STCACZHTT IAFT AT 6 TCHIL
FT JTE T FIT A997 G 7T ZACE
fergmama ¥ ST1 T AF0ET F7A1 72T 47 A4
gl A1 A F, FAR FE AT &
g% ¢ | T " |, w7 A faa
1T & a7 42 way A 2w ogw o
ATTATAl § AT% A0 AAAAZ ATAT
AET | AAIHATE F AT q0OFAT
FIT &, WATHATE F1 A1T 2T TTRITHITH
fazar W1 w4 &, T FuTaE w7 v
®TCET EET AZ ATTET FAgAl w1 A
adr fawerm 9w 97 fAde w3 |
1T THTSATET Z1 4T 7 &1 afde ATy
A AT £ A7 TUIHATR A ATHAY
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& ar 787 39 v @4 fnie wam ) a
Tz weAl & fF owiy 7% 9 o oo
gu &, F1AT F HIT T gAY aF AT A
arord @ars 7 & I fas 0w &
e froferr 2 At 2w w2 B o &
ST BT AT FH FI AT A FAE @
T F ) FifEE a oA #Ee g fE
qT fErgee F1 AT F 2 Al
fif7 gw #ww FWITATR & g9 W OAT
q w1 AT I AR o & e Ar
e &1 e i femgeama | S sy
2 3uH { AT Yo F T TET A
Al F9 T FW L AT AR A AT
g0 FI | AT A ATE FN HAIH I,
AT FT ATHEAT ¢ AT Lo F A 7
gFT g1 a1 2% A wam fE faee
TAFH {0 H SUET TGN & HIaT W
UF G AT TG 2, A9 & UF '
2 a2 6 awToraE 7 97 ®7 g
Al T T T qAE FTRIE A IgeA
ZATE AW AET YAl & a9 aF F A
HATSATE FT F(AT A FET AT |

A AT & ATg F WTE ATHA
UF AT AA AT AFAT | AegafT F
mfaror % w2y @ & R T Fr oo
ary feafd & 77 757 197 7€ &, fwA
T gad & 7 S fah &1 A A #
I F1 WUT AT AT FT 2R A1 oqar
s fF F adr are-AmE, arE-ETe
i @ & | 3 3, W 42 Fa %
# 1 9 HEAT @l & Apd w4
w1 2 f 39w 1€ o W@ g
1 q ST I, WEET TEE A=
4 FE[ ATA-AE qA AT AT 2 ) 9
7z ¥7 & (¥ fegea § agd ao
g% & arx feafa § aga wifr g€ 8
W 5 F1 AET T F AEr e
ST & #feT TAT a8l 7 T 2 ar
AT A A A A AT ag
g @ AT g AR IEE Ag Al
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a@l = fF fergee #v adm fae
TE FT AVAA AWE FT GGV E ) qT WAL
% o ¥ 2f@d fw aEt § 5 o F g
AT AT 7@ & | WIT 29 a7 ¥ fgrgeam
H AT ST FT AT HTZET AT TAT T
i femgeara 18 wafr i gf 2

THT @ew I T § oTEfay w@ey
FAT A (67 ot & oF a7 39 Ay
FI FEAT FFW B A A oA
HTHAT & F9% AT H FOHT 98 T 7oz
qH AT /AT 5 AT ATHF o
TEA Ta ATE ¥ &g Ao A aifE
U AT FETNH AT ZH AF T Y AT
HIT ARET &1 A9 & 29 fe 17 9
w7 f& e 4 mAEE & oaw g
fomrmes w8 fr | weifar &
e ® amw @7 & s qeEAd
FoTE &, 39 A § I AT AL T §
fr <fomme & soa frmmer 1 foroft
T AIEAT & ar@ W & F9T &
SATAT AR 9% 7 3 1 &7 79 99 39 F7
TATL F1 AT & &% & 28 Ia@0
HETAAT AT AT, 7t A fdaa 2y

THE DEPUTY CHAIRMAN: The House
will sit till 5.30. Shrimati Maya Devi Chettry.

SHRIMATI MAYA DEVI CHETTRY (West
Bengal): Madam Deputy Chairman, we are
grateful to our President for his nice speech
delivered to the joint session of Parliament. It
has been my great privilege to be a Member of
this august House since 1952, for ten years,
and as far as my memory goes, our President
has always left out mention of certain mino-
rities in his Address. Madam, during the
freedom struggle of our country, every part of
the country and every community shared their
responsibilities and burden to free the country
from foreign hands. Madam, in this freedom
struggle, the Nepali community took a great
part along with
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[Shrimati Maya Devi Chettry.] their big
brothers in India and cooperated in the
movement to nee uie country, but they are
now most neglected in this country. They
number not less than 30 lakhs in India. These
Gurkhas or rather their forefathers came from
Nepal to join the army as army personnel or to
work as common workers in the common
field. Since then they have made India their
homeland and they have been serving India in
various fields and in various capacities. These
brave Gurkhas of Nepal since then have
forgotten their homeland and have become
citizens of India. They have, as I said, made
India their homeland. The bravery of the
Gurkhas were well-known not only today but
centuries back and known all over the world.
Every Gurkha feels that it is better to die than
be a coward, because they are a martial race
and cowardice is not in their blood. They are
working in the military and in other fields of
activities. When in the military they are placed
in the hottest place or in the snow-bound
regions, they are happy and contented and
they are prepared to di, with a smile on their
face without any complaint. These brave
Gurkhas have been serving the motherland
sincerely and even recently those who laid
down their lives and shed their blood on the
borders in Kashmir were the boys from
Darjeeling district. But in my opinion, the
Government has not given proper attention
and recognition to them.

They are in the military where you would
find many gurkha regiments but they are not
even given the rank of a Brigadier. They
prefer either the military or the police but
even in the police there is not a single Gurkha
Superintendent of Police even though there
are many qualified and capable officers. In
this way they feel that they are neglected in
every field. Being a martial race, they do not
like the idea of joining* any other humdrum
service but prefer joining the armed forces or
the police force. Even here, it is very difficult
for them to

[ RAJYA SABHA |
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get into thes, services. I would request the
Government of India to give special facilities
to this community to enter such services.
They are brave and honest and their loyalities
can always be counted upon. It is not that I
am praising them because I happen to belong
to that community. Other foreign writers too
have praised the Gurkhas. Here I would like
to quote the remarks of a few British officers.
Brain Hutan Hugtion writes in his book
"Origin and Classification of the Military
Tribes of Nepal in 1833" that th, "Gurkhas are
by far the best soldiers in Asia". He had taken
among other Indian troops these Gurkhas to
France and he wrote this book after the War.
He wrote many things praising the Gurkhas.
Another officer. Francis Tuker, in his "Gur-
khas" writes:

"The Gurkha must, for his unusually fine
qualities, be nearly unique in the modern
world. Let any enquirer be assured that if
he seeks to understand th. meaning of
courage and selfless devotion, then h,
should soldier with a Gurkha Regiment. He
will return an enlightened and a better man
from the experience".

Thus, so many British officers and other
officers hav, praised Gurkhas but today, after
independence, these brave Gurkhas whether
in the civil or j, the military when they have
rendered services with so much of devotion
and loyalties, are not recognised properly.

In the political field also. Madam, we are
not given any importance. Ther, are Indians in
Nepal, so also there are Nepalese in India.
These Indians in Nepal enjoy equal facilities
with the Nepalese in every field. When the
democratic government was there, the Indians
who had settled there were given equal
facilities and were appointed as Ministers in
the Cabinet and Governors in the States as
Bada Hakim. There are thirty lakhs of
Nepalese in India who have their own culture,
language and their own customs but even the,
the Government
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does not think it proper to give any
recognition to them. I have not expressed my
feelings so far thinking mat, "Talk is silver but
silence is gold". Now, I find that even after the
passage of so many years after independence
if I would not express my feelings and remain
silent, then it would be taken as cowardice. I
am not communal and [ have always mdiffered
from such communal bodies which are there
in Darjeeling. My family has always been
away from this communalism and even my
husband also was jailed in the movement led
by Gandhiji. We are against communal bodies
but we have been seeing other communities
talking of their rights and the safeguards. We
now feel that if we remain silent, Government
would not give proper attention to this
community and this community would remain
behind. This is a democratic country and we
are going to have a socialistic pattern of
society and every community and every
person has got full right to demand from the
Government their safeguards and rights.

I was talking of the Indians in Nepal. Our
culture and religion are the same. We do not
differ either in religion or in culture. Due to
'he birth of Lord Buddha in Nepal and the visit
of Sankaracharya and Vikra-maditya to Nepal,
the relationship "between these sister countries
became closer tha, before. We do not now
think that Nepal is a foreign country because
we ar, so close to them. The Indians in Nepal
are equally in good number as the Nepalese
are here in India.

In the economic field also, Madam, it is a
great pity that even in the district of
Darjeeling which has a population of more
than six lakhs, there is neither a heavy
industry nor a small-scale industry to provide
employment for them. There is not even
proper land for agriculture.

Every year, students come out from the
colleges and the universities and they have to
go out to find some job in countries like
Nepal, Bhutan, Sik-kirn and other foreign
countries. They

[1MAY 1962 ]

President's Address n 14

go out of their country in search ot
employment and they settle there also. In this
way, there are a few offices in tne district of
Darjecling but they are also filled by plains
people neglecting the rights of the local
people. It is not a happy thing to express here.
I am not communal; I do not like to express
my feeling that the plains people go there and
fill all the offices neglecting the local people.
We are always talking about national integra-
tion, peace and harmony but by our actions
we are disintegrating ourselves. In this matter
I think the Government should pay proper
attention to the border area because it is not
proper in the interest of the country that
people in the border area should remain
unhappy and frustrated. I would request th,
Government to pay more attention to this
border area and try to win over the hearts of
the people ther, by love and affection. Every
community expects love and affection from
their Government. That is the way by which
we can become one. Without love and
affection we will never be one because we are
apt always to think in terms of our com-
munities and of our States. It is not a healthy
sign that we should always think of ourselves.

Regarding language, the Government has
not recognised the Nepali language so far
though it is a rich language. As Dr. Suniti
Kumar Chatter-ji has written in his book,
Nepali should be in the Eighth Schedule of
the Constitution, because it is a rich language;
i* is an Aryan language and so it should be in
the Constitution. I would request the
Government that Nepali should be treated as
one of the country's major languages and
proper attention should oe given to recognise
this language. Recently, the West Bengal
Government has given recognition to the
Nepali language in the hill areas only and for
that I am very much thankful to our Prime
Minister, Home Minister and the Chief
Minister Dr. B. C. Roy. The language prob”m
nowadays is a great problem and every
community fh'nks, 'It i* my language, it is
my culture' and
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[Shrimati Maya Devi Chettry.] therefore the
Goernment should give proper safeguards for
their languages. Personally, I am very much
grateful to  our leaders. Though they
are showing a little consideration, my
community feels that they are always being
neglected; while the country is going ahead
and other communities are going ahead—th,
Scheduled Castes and the Scheduled Tribes
have special facilities—they are leaving
behind the Nepali community in India. So
I hope in future we will get some recognition
and will be shown some softness from the
Centre.

Wea) G -l -2
by (RS pSea 1 (jeadS
@ &S e GyS Jof &3,%8 K O yan
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Wgman yae - & Loy afge K Uy,
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e epipa S g0l sl L_‘J.':L‘!'
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wl ot W 58§ el yae e
S e pee odntie LGOI a0 o
2 Jla gb b @S S awe
wly S bl 55 dte e Uiy
- 3y
vk AR K )l e
O 5 dmig € il by
2 bman S (o] sm0 3 nede
-2 L e e el &S
48yl & cuse oS Uit ]
P b gl ol K s &

[ RAJYA SABHA ]

President's Address 146’
& 2 o4l gme ] B Uk K
ot ol ol g i ¥y e
Sk gyl Jhman 23a yer sXar
- S S 0o e yae
S abd S gdle ydo gie
@l gl Lopre Sl 90 o <ot
&4 Ei —u,tlulav.w)énhé
Lipw (ol tpae lgdd (W B o =
Stk Bl e St e
S v e el oty 90 %Y
tM S Fawl S glgsie yae
pl M Gy S eaie
Clbd U S e S Tegade
yeys g e e ol = e e
5ok ¥y GT ooy ¥ g
PREPOR NP S VRTINS o
S o the S aRa) plees el
P oged Sd Lo -
S -8 -pd - ey SUs
Ol o & ede e o BONS
K yidamytad Cilgw sl Sl i (2
IR S (P S
wl pre - ey Uty b
s Uale BN gaks o yaen Spme
ey ol Ry din &5
2 e paadi Jdg S ek
Ls_ms tyhe gy d..s yS @lingdin
Pl o (il uS e ol

- Uik Uy LS e

@l e - gy RS pdae
o el Lo ol dayd S
{J"! -2 Kl .'j-! oy L.JU«-,AJD &5



347 Motion of Thanks on
Sl a0 B g Al e
St ot ypedS e el -
oo e = g Pl gl e
b gt K b it ledue y40 s
il IS Ot -t Sss ]
TA e Sl &S ed ¢
2 M S ) e Sl
Rt by gl & SM0Le (G ¥y 43
b e ol e 2 S peliagohe
s T
gl = B S o8 S Jliwgdin
e o S Spe @y gl el
Sllodd g Lo W] - 2
whiegsdn 5 o yan Kaly Ugly W15 4
t2 U eblia $ e S
& S et § frugstn o )
By agsde Jlodyd S N
e el gl g5 e doly
S PR P 2 S By
S PR o - 0 kgl yb
0yai el o0 &5 yen e e
&t gham S Rgmky  oagd = gl
- P o ayeyd LSul pb S yao
9 S Mepodn &S peila sy e
A g la ‘JS RSl gb %y & n_s‘t"
phobwn €2 5 @ 8 godn pe gl
-t 8 Flwas gyl e K ke 02 €
o5 Bl & 2 soly 6 WY - S
K nefyed & g0t 8§ Sl (ol - 2
soly § el & 2 G soly Sy
A il Sl ama -2 G
ohd ol 2 ppee pRK &S

[ 1 MAY 1962 ]

President's Address 1348'
ot =k S ol o @S f e
e R
Kl = e ely | Kok
P S Sy S S e
gy &5 & Uglps o @l (pl yaen
adePan oS cyugd St By 2 g2 oS
ol O O U - 2 S
SR gy B Y ot Ky oy o
Likeo b 38 yagh gt Ly yyf 8
i_ilﬂ L L ._’n' t_)..yc L_{-tﬁ LJ"'I 5
Oy g !Jﬂﬂ'f 'mé,& Sl et g
- g oo Q&AK‘_’-‘% |,hlé+;
¥ e lep Josy  Sda e
M p o Y - e gt
o ol el S grdyiogd sy
‘_’3 hs,.'i)'..\.'; ,S L.}U»'«.’Mb e 2 S dx...,.;

& oo gapren S iyl (o] e
ol fld gae - E S mandidys
y Ay - F S e 4 o
S Ala p S Ol i
S R aly o g 5 st -,;--e‘
Ay g gr S8 i aly oyn
P A
Caly (ol f crw 0y 5 endlan,
,S L‘J' ."'m,\é-ib &8 é.&ila- W) dls
» - ._5"11’ o e AyS &
S5 Ut A4S (8 dlapigy vl
'.U S wkde  gpe Slo P w &
P9 & e gyl Sy ez (U 5l ey
- b dyp gt Sed A gy



1349  Motion of Thanks on [RAJYASABHA]

[t - o) - <] (s3]
5 PM

U 5o _si,f oo =l ol s
c 2 e msln WS S S
gt Eawaldyu ¥y rgd Eaadyaad ¥y
3o bt Eeamald ¥y aly & s
P UMY RS PR S PR [ s Y
Do ¥y &S A skl desly Uy
i @lld gl e JBegaie
o) Gmae S pa ol a0l e
S alls Oyl S Gy Uy o
Ll Spal g2 e D mmyd agie
Ugman i Er‘l_..,as Usl._flnw,
T S PR I T W I S § PR I Y Y
eablian 8 Ko (gl gyl dy Doy S
wila] § el w8 Jly 4,8
ot Uil S yagd
tde (e & =B g Udg phai
&gl g yaaiS 8 e yan @iyl &
B L S TP S E 1Y
€ slmsde g gy flagods yl 2

- 2 s sglae

ERETN PN v

I.F’sl Gi e Laly U b
kil 32pUgs O ma | yae ¥aaXa
oy 3y &lane cang] LS e 3 S
il ZS g 2 2y
o - 6 endS & dlla g B g9y
orely W Ol (uliags S of
Slatly yag o S ol yl ¥
ool gl (o5 Upfy) S Lo plad aagyd
€ pgatS & Len bale W b

President's Address 1350
ot s € llue yoln sl
= gl gy gy 28] Klhie K 4p0lS e 2
e dlls & e gy SMwnal
SFEagsie on gl 26 paliagale
&S Ham ]y oedy o wly )
ta U LS LS sma S paadS
o adile LS LS apug 5 gaedS
I |
o'y iy Sy Ly flenSly e
R R T
o Wa e - e Jlegoie
s SRCRt TR IS PURS S (PR
ki 55 e £ oof = 565 it
L) (pae laSly - B ag SN
Uy -2 A8 S faay A8yRaRS5
ol &l o2 S ga fow %
5 0 il S eyl
o Uiledey 5 Sl el akyyaf
S g oy S Sty S5 ops
S plily - 8 o8 2yl ady RIS
ilidie 30 olys S glragade yl Lye
S @Sl - o8 g e
Cilidie S S egade gl Jlkiy
e K qgman S o) = gan ey
e.g,l,.“r o 2 Sl s ¥
nlpe 3%l ol - & oSS
Ut iyl S Sle gyl ae gl
S e oS e gl e
¥ 2 e lagg Sfla eelie
Sl vy S RSl i S Sy
dgp e g o ga Sy
L oydale old cdlia Sy



1351 Motion of Thanks on
ELCUNRIC I SR U S IF S
S g Cape yae Sty o
plye & L,)'.x....‘lg e d3g S dile
o Wai &z ea Ll Ladygd oF g
PR PRU R NIENC R G T L
ity 2y (] g5 B Uss Jagy yad
de oS paudS kygl \_sS ikdy oS
Slaze £ fMegshe - a0 iz B

- o K R O S

I

O e gl S hptte

o agin 4 gendly L g2 =By
HMephn LS sla gy gyooge o
glo & Ty N df himsly &
f o GRasly Gl 4 oen - Llay
Kol skt Tl em A S LS
ayoyd Kot ob 85 S sadtas Luy
Llupedr 952 LSV LJ‘W; I NN}
ol sl plee & ety
L3 hegd oS go0 Gliuys ol gted
loy ta LS & plys 5 Sy
pbd a b S c,‘.:n‘..,-.\.i.lbafé
RoSle gyl S egsls - 2
egske - Bele yag U ala
S - 2 el Ul Jlemdyd o9
o otehd w8 lregade apte
L S aduan £ ol 45 2
l_,.nof igpd S - e Jmdyd
g5 oy K pd &5 Usla yay a2
wlodl & b y&Y o byl
9 ey B ¢ ea SU el

[ 1 MAY 1962 ]

President's Address 1352
L g Chgd ph - gb | golios
& dme gl eatinly et S
Sl F ot gl eatuly el
vt 8 gliagdie e - 2 Lialy
il e gl e -2 g
2 U ol e yRaRSS8 £ Sty
a2 KU S JMagie S &S &
-2 sty S Ml S gy el
plB TSI Ly & gy 55wl czalil
e o Dl [ O [ YR WL
Lio angyd £ flyd W e et
b Uinly ULy ap of adyd Wi S
oo oyl pledae S Ragain oo &S
rangdha gped Jiy Aoy & (glia i
& oY Sk 08 oS eilatas S
ol paad Gy g yae Jliegode
€t g2 5 relen Sy ¥y yab
(W RS KK g i oS gode
sl &L pagd gt oF  Fss
Ot SOl a9 ord oS e
oS ¢ &AL o M8 L g
ot 55 Sl ea ae bl gllee
ube e U glan e 5
& liwsly LS wiyo By 93 A NXpe
5 2ty S oyl dey S UM Gl
- O St 8B €0 ylabune
T ol oS el g g
el ulgn § fradly - & yay
e e Wl B2 ohd
U (ol g0 Je 8 Sty
sa ol el ol e MRty



1353  Motion of Thanks on

e Sl 0] &S 2 Ko @by LG
L e AR LA
alr Sy b IS e el
wrgd] (] aan € gl €8 el
gl ¥ S gliasly - K
wyliy (ol § Sty yae il
- K b gy S
TR NN PR I T VO
Lde Yomia W3] a8 e Lials Ul
Hlea i Jy 5 yaaaS B
3ot eaEh Sy S Bagode
T T B S e
el § LKle ud Gl gy g doge
LS a3 e giluan S 4] &
¥ o Samie f’)‘l pp- A
Bl B K el ) 0Kl
Ryl &S gan ke U g3 8 o
265 40 oS 20t ¥l o ity
fan Jously &S Jeo gagd @l S
p o daa JauSly oy &
O Ut & o Ul ¢ 2
o UoSgm 5 yaedS ¥y &S Ula LS

? s o

[THE VICE-CHAIRMAN
BHARGAVA) in the Chair.]

§Paw | pie i.:'.'l.,l dg - l'_l, t.,!u'*_\

xS S Lo &5 2 B yn -2 oy
- Ut Taman oSl Y o5 o3
lddlastas  sawga &yal Gyl (S
pl WSl & S & Ja Jla

[RAJYASABHA]

(SHR] M. P.

Presidents Address 1354
2lFe S ey S pbegads
S ays g gsred Kby (] by
e L e T
S sl gl gl S
o p¥le & Ly Hlen S ore
S Fago wl & gn Ugn xsgoi] o
-2 e e gl P aPa
sl NS ot 2 oty
ke g 45 2SS ? ey
IS S ekhe oyeesd ylagin &g oS
2 Fp g el S 2y Sl
riyRlSS A 0k 3 Uke S Uy
IR L VL S PP N N S E S
€ 5% ta dole oyln ahun b
I:J’ ,JKAT -a M e e
Ol S gr ae (pfle gl
S oS g el | S el
W Sl | S ewe g e dles
yaete s S pRedil el 4
S S okl o e K Js
2Hkd K el W sme -2 Jp
pod o) e RSy S &S
‘_,5 oSty pr - s f & sl S
ISl g2 gen Zala a0y
RV SV N P
- osp Sala Upp Slmdyd yd

o Gyle (! 397 S @l o

faa gy ppedS o S laly
I R N e
S aflylagisn gam ] U paess
&g - AasS KIS paen S



1355 Motion of Thanks on
etS 4545 Lo 15 52l S by
Uty e ol 200 shs g
T SR T

- 2K ke o iagy
P O N AR I CS

AR PYRY LR R T
a el 95 e dly M) e el
_f.;!an IR\ T U G PL R o ¥
& Josin] Bi) gl SR S Ly
~dyS et Bl Uk liugain o2 gn
b Uy ege S yoe S iyl yan
wlaw &8 pen Wla &1 e <)
eephan o o S akpe] wosegen!
ol - 2 S e plaslyyy eylae
o o el &Sl ) g
wlly ey &l ¥y Akl yan
asten ¥y ol pam B0l £ gl £
2 oempadd Sl - g Lainy
2 ity S Lyplimgsis LS ala
eatley ol GMaegain Sy
OIS S Ly oglab - BoS ey

da & pud e e e

Srandyyy S Sl PR yaR 2gn

' - ok Ay
d3y3 5 g 0dn anglan jae

o Lgp ity LB g iyl uf

o S 8 B el S ypasS

o Ve e Sk e £

Hbd € el o Ut et
wm be et M Ll - 2 Uik g

tyialaigted | pae yaedS (p S 2

[1 MAY 1962]

President's Address 1356

Jo ol sl oS 0wty
L gp gola ke wletn] S
wly (pl ots ¥ Gi - L,g,f Sk
e e 5edS S Egn ple oS T €
&R et S e A S sbe
Sut I e 4y syl el
0a  hers gt dale K Ly
ST L P TS T IS
R i S0l e F 40 1
wablia o saedS - ggike by gayd
S agthd el o Jud £
b S ol H S s g N
R
S a5 g Linly W gy wls
reedS et oS il o Jyeme
Koo b (we w0 e i
@S g BS] oy aigsS ysp Sla
gl Zangfn @ wl - B Sl
e 8 2 Ua glall a8
wbay Jay S8 &S wely WS
U e - e WS U paakaens
prg gl 2 Ule geatS i S
o e w0 =l A U Ol
o ol @ Ugp UT sty amis e
il & Uy @)ﬁ eyl c}""
-bsn oy AR NSy ey dgpd S
sy il S cemfa G0
A L etla ol - 0 g
Ut (P o8 Kb ] gn ol
S ep Uals Lo ads of ool sem
ol e KRS e Sl
2oy ly S =agka Al o Syl



1357  Motion of Thanks on
[t - o - < o8]

TIPS IR SN L

ds }*a&s ”' élﬁs __-U’) ,S &la.:i- u.ul

l_‘s u‘xw’u\kﬂ ,,f élﬁg LSJLS\:-,Q‘-

rl’ & & L’”"& Aot £ é-!és I-‘i:'.,"

Jof agts 8 of yeo o 15! T

w g el el gt (e By
B ¥ eale &S e Lipe
Sl LSl Ut 0 S Sle 24lia
Upp s o8 32 ol ot 239
oS o 2 ml gl Kl - dasly
kil e S0 ey Kol b
& & oy vy - b Linle UyS gidyyyis
wta .xJ_I,!c&S,:‘ 5 Lpae u‘l}'..,d.lm
e 62 rt-: O T L
fU S dda LpS 92 N S O
Mo ot 2l S5 logs 92
o nhdyd e pislen 3 ae
pl o0 dagd b S WlyaSE
-2 e WS apas Sl 6 ange

o> - 2 gl e Jd

Lt 5 whe S gyiey USaliye
,c'.f a8 Garls Mgko 8y OB i
oSty 2 U i sl g e Syl
ST LU T IRV T RN I ¢ QTN
ot & A & opfe Srwllye
2Pt e S Sl &5 e
wl daly 231 o3 iaidyo gt o2
£33 35 o0 dc&.lo o &Ruly o ol

[RATYASABHA]

President’s Address 1358

ure By o8 slele (ol S - L0
(A & 2wl s gwe o [Py
s § waye sl gelie
Wa i ok ae - 8 e
B A g gyl KOS ol & S

sty ela o Wy gl @Jlﬂ
K lgsa t..-‘,.‘ te K ‘_31‘.5..5 |_{}....-.S o

u.&.«t - ké:f.:; ,m L}.(-AAA Ll}' L"“é”
- s by ol anki KT e

1 [t go qwo s (7 %X
FIEAT) : F3W fecdt <A,  ATIHL
afar wer w1 § BF oA uF o
qaTT i wEeT v e T A AT
g | & wuAar § & gz #wlgar @_¥
fergeam 1 sifa Y g a2 ¥ gfoaa
¥ oqr, 5 I 3@ I T fTam
4 wee femgmm &7, fegeadt med
F1 & 7 A g@ fagw & o f
# fagir g S T 9% AHIT
T A1, AORAT WA FE LRI
Y ¥ TN YR WA § AR w
# OF gAmy YA} g 0 g7 o wi
zgara gF anar & qant # 3 FT 7w
FE @ FH OF |

4 3 @Y #f, gt 9T A
FIHT T, Fg7 AT § Forgi aF T
Fifgw wamT & f6 oG9 H 9w
fear &\ o gt B AgEw & A
79 7 9 wfwT w2y ok Ty ar
qrg qFq7 ¢ A qH IR & R AL
Ig TH 1 39 AT i 43 §, qF gwaw™
A faam # 7l w&T w67 )

e frgem d o s an &
Z-0F A€ SIS WA qAA GG
T § 1 WS gag ¥ 79 39 T
5@ |AT ¥, agy W Ay et ) s

fl] Hindi transliteration.



1359  Motion of Thanks on

& aFe gdr 4f fomsr & fegem
FY awaEr ¥ 47, fergmam &1 avwnr
§ foa, o frgraw & wewaa &
o |avs awear § | 3§ A uw
AR TAT 47 F1 39 WH A 9r=tY
ar Tz, femrm F a7 02,
qfew Al & 9z & g7 7 1 99
ZaT U 1 uF mAEE AFOL o
He Fo & AW # #AY, fait
9 0T ¥ (7 o 77 J5% fezafame
FT AT AT F7 G FI AFAW A1 ATH
F ST ATET | A T qHiSST T FI
axm fremr s § fF fememw
fog aram & srsr & 9y W 9EA
aFEdim gur w7 femraw @ feer
qva 7 et arwr &, e aifar &
awdT AT fFAT ST oRFAT

2w fedt Favqq, § AT aassrg
g0 a5 frarn wwar § fF fmmam
AGT ATONET 2 | TER AIH( AT T5 E
HqI7 AMAT 7 | TAH FTEHET HT T80T 2
Hre T AT | 77 g A E, wEhae
o, famr oy e Emnd oft ) g #
s feTaT a1 &, F1E ArsAnfeay a5 2 )
™ 97F & w07 7. wreanfver & a1 Ay
TE WISATNED 2 W A% ’IEAleAr
fergemifant #7 § | 39 <7 ¥ aga &
FIH FE §, "lwa feegeardr &1 #9
aEdl 7 | gEAT & ATd o9 aw faw
wF & A F WAL T A W Al
FI FEAH @A WG 8, W7 fgegeam
g1 @vzal %1 fzwa &= 2, W
ar fzegra &1 o9 At @ & fAm
ux g fergrar awmn Jwa £ a
T At #1957 T%F & fF gw wr
FEAEAT FTH AT g 3 | B 75
St ¥ gz wraw W@ E Foaw g
AT T | B AT AFAZAT F AT A
& fF g% OF g BT 99, 7 AT A4
f fergram #v ot ffi @ 72 27 wen

[ 1 MAY 1962 ]

President's Address 1360

At faferrs & 1 g9 o2 g 9 i e
2, gwanm w1 1, fam #1 ofr w7
EME 1 HI—AT FEAigE F1 59T 2,
AT AT FTFH Z | 37 % ¥ A2
AT AT FT F13 AT &F 2 A1 Fmif=g1
F1 RN 2F 2 | AA 39ETE ARHE F
foF o TR GeaT T 39 TATH H§ AIFT
T5 T A97 & AT FEN AT A9 A
ag #1721 o zm A aasgar FEa 21
= 9@ % w7 FT S A e E AT
W TH A F1 29 fr Az i A 2
92 UF g I THAT F1 2 | qBT FET-
GrET ardl &1 FF W OF AT FWT
FFAZAT FI HIT GLAAT H AZN 2AT
A aFar 7 | femAm &1 3q 3| #+
%1 2 fF 3 qew |, T W qew H,
TR AT WY, AT FEEAIEA AT
Fa1 gar; TN A" Gar gan faawr
W q7ead qr; e fEeAr qar g
et fama wzzaq a1 | =
Zw v w7 maafaat & fad, s
gieaq| % fad, fegmm &1 aadr
FI ATE A AT AET

q 5/ 04T & AvL 7 97 IR
FEAT, § AW TAET # A Tl
FEA, 917 37 A 9ET & g
T2 o o fro F ZY, 712 Fiaw ¥ 71,
ATz wieaw 7 F i, 918 T997 F T,
ar fadT ST & &I, #AwH0 I AT F
g AT Anted fF fegeam w1 2= &
ferdt, fash moer aTEf 1 wiEET OgE
T FIfE qET FIA AT EH AT H
HHEA & AW 97, 6 & ATH 77, AT
¥ & ATH 97 FIE GAF TG ZA 24 |
5 TH AT § w5 3w A4 # fF oA
for swmd W 2 ) FFAEfEE ), 9
amfasz g1, 711 f& = 3z wifae
ot 71, wfeT 39 oF 9T &1 9gF 70T
AT TEAAT WfEA, AT Az a2 &
7 fark fargerit & s afere famg-



ja6i  Motion of Thanks on

[ go wo mfiw)

EIAT 2 1| AT 3T 29 TW A B HAH
@ AT AFEA 20 AR KT AT A4
W ERT § gAg 91 A0 AMAT T T
FT awAH F1, & qwwar g w59 4w
F AW, T Aew & @A A, A
qasF &1 fewem #wA G FA0
TH AT FT IATIG A@l *q Al
ferram &80 aweim A gRT—
AWEE H, FATOT H, qAFEHCH
Hq 7 qara # 1 fergena, fergeam
g A frgeam o ge femgel
T WATET FTF 2|

O ONIHl AASAl I AT A
o A1 faerar svzar g e s s
afagzr | faw ow gAgEs dae
F2d 2 UF 0§ WA 9T a9
I W E ewem & fw gaard
SR 2| AT WHAT F AT AT
T AF A959] A A% fern
AFM, AL AT E1 AET AfeF A
stea aum gfaar & a0 %71 Faeat
A A0 femnar s 2 B ae oA
aqar feez-naanm &1 wgan @030
T 7T 941 FFafoqa 717 gwfe-
TA FT WHAT AE1 2 | 97 wAan faw
feearfaai 1 2oz femgeaml
B AT § 3594 7w § 5 e &
919 ¥ A 2, W ¥ 0
F-ran anfaEr A1 wfr F )

7 aiffea #w@d avr Fw oA
Haead @ar g | wfer ag of e
AT &1 F e § o o &
AR =4 FE A afiwE ) T
A wE fapner Paemlt adr 20
T i aF Feadzefam dar 4 TE
21 agiag dm oWl gt & afew
AR A d, s ¥ oA
WAl TR A, arfer & A

[ RAJYA SABHA ]

President's Address 1362

FI @7 FF TFEAT F AR IR
feizefon g9 413 mifgeam &
mam g fegmm & wEw &
qeafa® Ho G &) afeeE &
Fal Wz femgemm & amET qEd-
fa adf &1 s7ar a@ws uw 2,
IAFT Fouad UF F, AR AgEE
w2 AfF g ada  faamEaEr
q AR Aew W ARTAR H qF AT
qifeeara i fear feew #1 Fomey
srrfa g & ar mfsEr & 9,
qiffxara & 4 AwfagE 4, 9l
QT wrw fgegem #E@ arsawr
e amam fafeae a1 Fev-a9ta
q STET AFN AT | AfHA s qifwer
q fas qqa wwandt mifseri i a9
q orfFEaE & wATe 9v AR gAT
wWOFNF A T TiEEnT T W=
ATt 7 feamit o7 GaTEET &, a1 59
T4T  TIfFEATT ® OSWAT ®[ AgSAl
FIIHIT ®r a0k @ 27 g; fargeam
FEqAT ®OATE A X F

fergeam %1 ard ® =7 397 AT
w4 qiffFE | fgmgeam &1 @Gl
77 gaal fFan fgegeama @ wifwedrT #1
AH AR FTETE AZAT | FHA AT
717 Tt § 97 w1 fF wEd, gw
A Wy faawT oF TA qaEar #3
fe 20 vF ZAE AT FEA AET HA
afym gham mfssna F gl 9
AFEIT HI WYL EWTEr 34 IEATAT
AT 1 354 fear  wrw aifgen &
CEILEE EA T N A e
Fravw gamn g fegema
HIC e T Z0AT FTAT Ag1 =1gat |
fergrama &7 Hagra a9aT STEdT @
g% A9 feegeam &1 Az enfgw
Hi & o wad gwamar qew 1 qeer
gh 1 &5 ofiw st ag wE wEar
ff a1 gTar qaEe g Ao 39



1363 Motion of Thanks on
FEAA AT NT KA, FIFTTEAT
AR ATAHIET | 27 AT AIFAT HOH
TCH HEPE ATRATR, AT HIEeA
T wgrE AEATR, AW AET A
TegE A 2 —uE  faegE A
e 20 fawr 0w & owft
Tt & fewdze wva waa &f
Tag Fgwv fegem #1 aEwEa
fs  mwfamat ov TG
E G O L e LR L
FL @ & a1 wwEnEd e
T A OE W A g
e ¥ 59 UAW ¥ abd g ¥
AHTH AT FT A FAAT AM2AT E
™ e ¥ oqwed e 6w
|qM OF A TRl fegeEm E
AAATTFT AT HATH q9 | FEegetT
i gEw g A § A faw
qaeH AT A, g B AT A
frmFrar A, fart wrofrad alew

T i Rt st w1 ot grirer @
F owre g ¥ e o7 aE

AT FAL F §, W FIO-IHA
9% FEf WA W geaen @, A
az f% uw mirem 8, o 7w
T A A B—AE A A
g &l fra gt @ w7
fart st @ & | wiEE
# fqawlt @ aTE 2 &
i G I
a7 qE grar | uriweEE # farE
qOE I 7R AT WA T g
I A W AEw g A
SET grr | FF AT ¥ wed g
AR AT AT, FEET oW SAers
TFA T | AT H7 HISTET TR
T FEE A qiEEw & " qE
FUF ARG AFAT |

¥ AT AT T a6 1w
RICEUE A E I E S IR (L A T

Aand T™ M

[ 1 MAY 1962 ]

President's Address 1364

FIEHT A7 F1E forwram 2, wav farg-
ww wr & fowma 2 oar faw
Tt 8 fr fergeam &0 weedl ov oF
feqew 1 A% F AT 0T -
am qex AEwer fFar @ o &w
weg  qfveer & fiwo 9w wgsr
wYe ywfeaa s 1 a6 7w 8, fa
T2 g WEd # R oww aw fae
AEH H wEEy qfvegl #1498 FE4

# owda W gt f& wfeaw
goataT & #WR we qifees

et 2 a1 mifees @ a2 59t
T Fgr amar & g wedw &
qat § fwr s 7

[Tue Vice-Coamman (Surr M. P.
Buarcava) in the Chair.]

SATAATAT, AF ATH A qHE F
aEET g—ar awar 2 fw gl
¥ @y 9392 AN TR A
T AR WAL T W
aFd wET qfagg § wow 9
9T gA AR Fe fr wifEEw wl
fegeam & aefmam  oF @wEr 2
AT ag 7 419 F1 F&T W w1 fF
femram 1 zwmr AR & @fEw
I F AgAg NfEEE R AE
% gfgme. wdwr o owg fw
F Az gran g fF g e F g wrg
wre = fer g2 & 1wt wifeeana
g zfaare F7r g F#9m 7 gEA
zar & f5 Fawesi #1 azefaare
Zae qeAl ¥ faens g w1
wia a@ ogE & A Ao q
aqz gyt feef & faans g
gaae fgar 2 fE FT wEen
gATY ATHA &, JH1 W AAAT gAIL
AT F | ATAHA I AAH A {
o &1 st aEE & 3,
F AW & Iwra, foww gEA A
Tara, o #1 weE e ¥ A,
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(=t wHo wHo ATfEE)
sfqurefed v 2, 99 Wel Sy qATEr
g€ & | gRgmamaTEay 2 fE
@ TfeeE # AT I oa® AT
FATE 7 WIS | FHarfEea @
FETE  AE AR § | EW iR
RO EiC U LEC I L
T A g AR |

W AgSAl §F a<h faemr
wgar § f& w7 T o geen
g 9w AW W #@F ¥ T
FHEE  FWE WEAT I A AW
AT & UR G 2o A 4 |
IR A A difgr F7 fEwvar
fr #ode o Arewer g &
I | qiffee w1 &1 &9 A
& afer o oft aga & AFRI W7

2

ST, HAHT  qF HAE F
feder WA=t § fergmam & A% ®
AT T &1 A1 SR g A F
faems, gwd oo @ F faems
GH Avw g 6 o g fargwarr
AT AT @ F ) F g
F W AT §vAq Fwdl g, Afwd 7
ag amwar g fawt mfem &
aydaT ¥ §ew &t 2fguw g
FAHTGH F FH 2 | TARE™
TEE T EH A FAroaH & AL g
Ffer a7 30 4o & @ A & fae
¥ A § AT ag FH W €
FAHT sEfEEE 9T gwen Fr fEeg-
=it &1 d1EE g 51T #1E frgeart
T A@RT TG FCW | FATE @A
i e & wewt it forr ey & @
g |

§ gEWa  fegmm & FasEr
F qALH RCLA AEAT g fF FreA
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wr T s wEW 2 fE e
AXE AgT  F HER| 4T 98k §, A
FHAFT @A FIERATE | IS foA
Wt gz I 2 fF oaw  FrediT W
Wﬁm—— AT 2%, FTTE
TR WY T F Iawrr foaAr aesy
g a@F, AEfe F7T | A Y amaE
TN ATH FT HATTHT 50 ZOT o FTeHIT
H garé W@ & T4 FH-ET Y=Y
T i—< @ @ & Wl T oar
feafoer a1 aga AnE g3 aw & A
weh Tl @oA § o s oar At =
& surar A9t orfEar Agr o1 awdr |
T 1 fawraw ¥ @wrd ¥ g
fergeama & g @ =41 & fF 7 39T
AR daSl 2 | H OWTTRT AFwAT
59 A 97 A faAmr A g v uw
qet & TATRE AT AT wee W
q 029 avgATE fam & an
#; il a8 HaAT ATEA FE AW E |
THE gEAa  fergErm w1 S T
AT S A7 TG AW AT AR 2 R owe
Fzi e gfage aaw faar o)
9 qET T FE ARTT FIRHAIT AT 2 AT
AT AUA g7 g at 39 faw § d-
= FEr afow s gET E 0 W
™ a9 7 e ad g g waw
FH @9 agl TET FA 9T &6 |
T B T T F A A9 A I
W A zOm £ W aEW
feamar =mzan g fF orfaeara o @
q AR fom afw & " gEea @)
o1 T2 & 9hE (7 o e a8 et
g W & g AT 9T gwer
FL | T FHAT B UFA & o7 HT
T g F o e fr-
@ B e & fad g dgE 9w
Zfwew = aml F1 a6  FEwal

o
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# AT e wvr i wvar
g AW T8 am % daerE 9 3 g
fr e v TEER ET O F
T H0F FTONE AT E AN I 91
g o 1 97w woe agsan faar 57
F ot awd @ FTT AR
a7 4z 2 fF fegram & 1 fvewr-
AT AT, FAT ASEA F AT 99,
T #fem & 9w 9v, W afee
& AT 0, a1 e o § e o
AN THEI § ATETE FE fE
qZ  IHHI a0h TA9A1 3 AT A (%
ELEIRICEL I T
feew do #F am # § a7 20 A
|1 =rfed fF mifay 37 @nr fam a¢
T F AR A TEE fF qew A
fagrft  swmET v FEaE fEaww,
AT-qT AT HIT A4 ARE T
atfasd &1 #T Feom F¢ | WX FH
Femfere 1 T 781 7 41 95 4 Ea
# & aumw fegmn s 2 w0
AT gl FEAr | F HTE a4
fammar g f& s @3 w57 foar
S i AT O 9 g @
a1 faft  FHE FT AT AE-AT #
99 weAl Afewd g W ) &
fer smogr afFar @ #war g 1]
SHRI R. S. KHANDEKAR (Madhya
Pradesh): Mr. Vice-Chairman, I join in the
tributes paid in this House by all sections to
our President, Dr. Rajendra Prasad, at the
time of his retirement. I resnect him and I
wish him many happy years of useful service.
Sir, I will not dilate on his virtues because the
time is so short and hon. friends have alreadv
spoken about his qualities. Sir, I may not be

misunderstood if I say a word or two about
his Address

[1MAY 1962 ]
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I have gone very carefully through the
Address delivered by him to both the Houses
of Parliament last month, and I am sorry to
say that it is most disappointing. The
President's Address, as I understand it, is a
Government statement, and if this is all the
new Government could find to say, indeed it
has not made a spectacular beginning. There
is neither a new sense of purpose born of a
searching evaluation of the past record nor of
the tasks ahead. Th, dominant, motif of the
Address is one of tiredness and easy
satisfaction over what has been accomplished
or whatever is proposed to be don, this year.
There is the sameness all over again and again
every year.

The President has said that the country has
made progress in many fields, but there is no
particular evidence °f striking progress in any
field. Whatever has been achieved has been
achieved through the mere passage of time.
The President has claimed that the Third Plan
has made a good start. Here again it is
difficult to agree. The recent increase in dear-
ness allowance is a warning of the menace of
rising prices. Industrial costs are steadily
mounting. The coal-transport-power
bottleneck has not been broken. The export
target for the year is unlikely to be achieved.
The country is not vet out of the woods with
regard to foreign exchange requirements.
Despite a succession of favourable seasons
the overall agricultural production has not yet
attained a level of minimum guaranteed
production. The current cotton shortage is
indicative of this weaknes, and yet
complacency is the keynote of the Address.

Sir, many things are left unsaid both with
regard to domestic as well as foreign affairs. |
mav not be wrong if I say that the Address is
an insult to the new Parliament.

SHRI M. GOVINDA REDDY (Mysore):
It. is a bad word to use.
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SHrI R. S. KHANDEKAR: There is no
mention of either Chinese aggression or
Pakistan's infiltration into our territory. Does
not the Government owe an apology to the
nation and to the Parliament in this matter? I
would ventilate here the feelings of the
common man, what the common man feels in
this respect. He feels insulted and humiliated.
He asks to himself whether our Army is so
weak that it cannot protect our frontiers and
whether the Government cannot do anything
better than making meek and silent protests in
this respect

-Motion of Thanks on

Sir, if we analyse the President's Address
what does it come to? There are 19
paragraphs in the Address. Four of them are
devoted to a sweet nothingness of courtesies.
The last five are the kindly and sad words
from ihe mouth of a noble and retiring person.
Out of the remaining ten, two are notice of the
itinerary of the present session, and the
remaining paragraphs tell us with the utmost
brevity what the Government is doings. Is it
in any way the record of a mighty Gov-
ernment? [ do not think so.

Sir, regarding the proposed legislative
business enumerated by the President in his
Address, I seek this opportunity to invite the
attention of the Government to the total
absence Of Statutes governing the conditions
of service of civil servants at the Centre as
well as in the States. The Constitution
contemplates such statutes, but even after
twelve years no such step has been taken to
initiate this type of legislation in this country.
The matter is entirely left to the departmental
rules which do not come either before
Parliament or before the State Assemblies.
The civil servant is left to the cruel mercy of
the boss so far as recruitment and conditions
of service are concerned. The constitutional
safeguards are very limited. They only
provide for the removal, dismissal or
degradation in rank when it is in the nature of
a punishment. Therefore, the conditions of
recruitment and service of
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Government servants should be laid down by
Statute and not by the departmental rules
only. I hope, Sir, that Government will take
notice of this suggestion and that legislation
to this effect will soon come up before this
House.

In this connection I will quote an instance
from Madhya Pradesh. A Class I post was
advertised and the Public Service Commission
of that State selected one candidate out of ten.
But instead of being appointed on pro-bation,
h. was appointed temporarily until
further~orders. After serving for two years,
one fine morning he was demoted and he
sustained a loss of Rs. 200 per month apart
from the humiliation etc. There was no al-
ternative for him to go to the High Court,
because the appointment was temporary.
There ar. so many instances like this. The
Supreme Court has also held in a recent case
that temporary appointments cannot be
questioned in a court of law. So, my request to
this House and to the Government is that
legislation should be brought as soon as
possible regarding the conditions of service
and recruitment of Government servants.

Sir, many things have been said, and I do
not want to take the time of this House
regarding the elections and the Five Year
Plans. I will only put forth a few demands on
behalf of my State. As I said when I spoke on
the Railway Budget, the State of Madhya
Pradesh is very big but at the same time it is
neglected. Its problems are very acute and
stupendous, and my submission is that more
care should be taken regarding this State. |
will not go into details now regarding those
demands because, I will do so whenever
suitable opportunities present themselves to
me. But I will only refer slightly to the pro-
blem of dacoits, the problem of Cham-bal
ravines, their consolidation and the opening
of new railway lines, etc. These are some of
the things.

Then, Sir, in Madhya Pradesh two heavy
industries have been located but their
working  is
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far from satisfactory. You must have known
that recently in Bhopal there was a strike for a
long time, and the Bhilai affairs are also not
very encouraging. So, when the Government
asks the private industrialists to introduce
participation of the workers in management,
why should not the Government take the
initiative in its own undertakings and enable
workers' participation? My submission is that
there should be workers' participation in
management as far as these heavy industries
in the public sector are concerned. Then,
looking to my State, ther. is need for more
such industries and for more railway lines.
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In conclusion, I will request that the
President's Address should be in more detail
because it is the image of the country. The
problems before the country are shown in the
Address. Therefore, it is better that it is as
detailed as possible.

Thank you very much.
THE VICE-CHAIRMAN (SHRI M. P.

): The House stands Adjourned
till 11.00 A.M. tomorrow.

The House then adjourned at
twenty-one minutes past five of the
clock till eleven of the clock on
Wednesday, the 2nd May 1962.



